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Title : Combined discussion on the Budget (General) for 2009-2010 and Demands for Excess Grants Nos. 16 and 22 in
respect of the Budget (General) for 2006-07.

MADAM SPEAKER: We have an hon. Member who is making his maiden speech. He is a new Member. Kindly give him a
chance. Mr. Azharuddin.

...(Interruptions)

MOHAMMED AZHARUDDIN(MORADABAD) : Respected Madam Speaker, thank you very much for giving me an opportunity
...(Interruptions)

MADAM SPEAKER: Please sit down. Do not disturb a maiden speech. Please follow this convention of the House.
...(Interruptions)

MOHAMMED AZHARUDDIN : Thank you very much for giving me an opportunity to participate in the discussion on General
Budget. | must admit here that | was made a night watchman last night. | was not very much used to this position when | was
playing cricket. | also did not realize that it would be so hard for me to make a maiden speech among the interruptions that we
had just now. At the same time, | would like to thank my party, Madam Sonia Gandhi ji and Rahulji for giving me an
opportunity to be present in this historic House where a number of outstanding politicians and statesmen have graced this
House.

First of all, | would like to congratulate the hon. Finance Minister Mr. Pranab Mukherjee for presenting such a wonderful
Budget. | think, it takes care of all the aspects especially relating to aam aadmi, SCs, STs, OBCs and, | think, there is special
focus on minorities as well.

While welcoming the proposals of the Finance Minister, | wish to congratulate him on his efforts in limiting the effects of global
recession on Indian economy and his efforts to bring the Indian economy back on the tracks.

| have a couple of points which are very important and related to the Budget. Everybody knows that | am from Moradabad
constituency. Moradabad is also known as Pital Nagri. We have some outstanding skilled labourers. The exporters have done
so much for the revenue of this country. They have generated revenue worth thousands of crores of rupees for this country.
This industry comes to a standstill because of recession and because of fall in the demand of the product from abroad and the
local market. At this time, | would request the hon. Finance Minister to get into this matter. The people who really worked for
this are skilled labourers. There are so many labourers and skilled artisans, who have lost their jobs recently. | was talking to a
lot of people in my constituency. They are doing very hard jobs like pulling rickshaws. Once they do not have job opportunities,
they are going in a wrong direction. So, | would request the hon. Finance Minister to really look into this matter, and | would
also request the Central Government to take certain remedial steps in this direction by making some provisions for the revival
and survival of these artisans and entrepreneurs.

The benefits proposed in the Budget speech for restoring export growth should adequately cover this industry and aid in its
survival and revival. Madam, | would like to tell you that about 70 per cent of the people who live in my constituency are directly
or indirectly linked with the metal industry. When they do electroplating of the brass and then silver plating of the ornaments
and jewellery, they go through a lot of problems. Once | was travelling in a car | happened to see a person who was an artisan.
| asked one of my friends as to what this guy was doing. He told me that he was doing the brass work. The most alarming thing
that he told me was that these people at the age of 40 years they get TB. It is a grave thing to happen. | would like to tell the
Government and specially to the Health Minister, who is not here now, that we must have some specialty hospitals there.
Without the intervention of the Health Minister, the skilled labourers and the artisans would have a lot of health problems. So
many families are depending on these artisans and skilled labourers. It is like asking a lawyer not to practice when he worked
hard right from the beginning to become a lawyer. | think, the same thing goes here. | would like to request the Central
Government to take serious steps in this matter.

| would also like to welcome the benefits of Rashtriya Swasthya Bima Yojna, and | also feel that the benefits of this Scheme



should be extended to the workers of the metal industry of Moradabad.

| also welcome the allocation of funds to NREGA Scheme. But | honestly feel that there are so many Schemes which go on
only on record. Many loopholes are there in that Scheme. | would request whoever makes that Scheme to plug the loopholes in
the Scheme. Once you plug the loopholes, then things will go right.

| am specially a sportsman. | would like to say something on sports as well. Before that, | would like to tell one thing. The
Government's decision to give effect to Sachar Committee recommendations and the increased budgetary allocation of Rs.
1,740 crore during the year 2009-10 to the Ministry of Minority Affairs would go a long way in uplifting the minority community
and bring them at par with other sections of the society, thus contributing to the overall development of the country.

I would like to say a lot of things about sports since | am from the sports field. | have been in the sports field for almost 25
years. Madam, | played cricket all along but | want to tell you something here that | am not going to talk about cricket because,
| think, cricket is really looked after well. | was having a discussion with the Sports Minister. First of all, | would like to
congratulate the Sports Ministry for getting the Commonwealth Games to India.

| think, it is not a mean achievement but | feel, it is a very big achievement. It is a very tough task to hold the games because
after the Asian Games in 1982, nothing of that magnitude has happened in India. So, | would request the hon. Minister to
really work on it. It is not an easy job. It is going to be a very, very tough job. A lot of people from various countries are coming
to participate in these games. | think, the whole focus would be on our country. Therefore, we can really do well in the
Commonwealth Games. The sportsmen, persons and whosoever is involved in it, should really do a good job. Once we do a
good job, once we really do well in these Commonwealth Games, we can really go and ask for the Olympics to be held in
India. That should be the aim of the Sports Ministry because, | think, that is the highest honour a country can get in sports.

Madam, | would also like to say things about the working of some of the Federations, especially the Hockey Federation. When
| was a young child - my grandfather was a hockey fan -- he always used to take me to watch hockey games, which | was not
really interested in, but | really like the skill, | really like the way the hockey is played. | feel, it has really gone down over a
period of time because | feel that there are a lot of Federations, and there is so much of monopoly in this sport. There are
some games and sports, where so much of monopoly is there. People just stay there for years and years and then nothing
happens. If these things go on happening, | think, the country would never move forward. The people, who suffer are the
sports persons. Therefore, | would like to tell this to the hon. Sports Minister. He had been the Chief Election Commissioner for
a long time, and | think, he is the better person when it comes to the elections of the bodies of the Federations because | am
in favour of independent bodies. But at the same time, somebody should look after them if they are faltering anytime.

Sports is a very good thing. Whenever a sportsman does well, the country really goes high. The people really look up to the
country as it had happened in the last Olympics. | never got an opportunity to meet those guys, who won the gold medals and
bronze medals for India. | take this opportunity to congratulate them and | also wish them that they go on to win more medals
and extra medals.

Madam, these are the things, which are very important. The Sports Authority of India gives a lot of funds to the local States,
but | feel that 80 per cent of such funds are utilised in paying salaries alone, which I think, is a criminal waste of time and
criminal waste of money. | think, the sports people should get all the benefits. Once all these things are given, | am sure, the
right person, the right sports people will really come up and then bring laurels to the country because | think, sports is one
thing, which brings countries together. | feel that it is only because of cricket that the relations between South Africa and India
have really gone ahead; and because of cricket, South Africa came into reckoning once again.

I must thank the hon. Finance Minister for presenting such a forward looking Budget. It is not a very easy job to table a Budget
of a country, which has such a large population. | am sure, he must have missed out somewhere along something, but there
have been so many discussions and | hope that people would really enjoy the way the Budget has been presented. | hope,
whatever promises are made are kept up.

Madam, | would like to end my speech by saying that whenever | sit in the Central Hall, a lot of Members used to come and tell
me that when | give a speech, | must hit a six. But | want to inform the House that | am not very good at hitting sixes; Mr. Navjot
Singh Sidhu is very good at hitting sixes. So, | would give that opportunity to him. But | must thank you once again, Madam,
for giving an opportunity to be a part of this General Discussion on the General Budget and also to be a part of this august
House, which has been there for so many years.
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* DR. THOKCHOM MEINYA (INNER MANIPUR) : At the very outset, | would like to place on record my
heartfelt congratulations to him for the rare opportunity and the distinction of presenting the regular budget for
2009-10 of the UPA Government after having presented the Interim Budget for 2009-10 in the last UPA
Government. This budget speech of the Hon. Finance Minister introducing the General Budget 2009-10, is no
doubt a document of continuity. Continuity of stability and continuity on prosperity together take the society to
peace and progress; which in turn provide for inclusive growth and equitable development.

We are very proud of you. This year's budget is the combination of India's rural economy based on agriculture
and the global high tech economy.

The interim budget, 2009-10 did anchor the policies for the new Government in as many as 11 (eleven) areas
like 9% annual growth rate, 12 million jobs, reduction of BPL families to half by 2014, 4$ Agricultural growth,
strengthening delivery mechanism of basic amenities including healthcare, global standard education system
and integrated energy security system.

* Speech was laid on the Table.

The Finance Minister outlined three challenges being recognized by the Government:



1) The first challenge is economic revival to the high GDP growth rate of 9 percent per annum.
2) The second challenge is to establish inclusive development fully.

3) The third challenge is to improve delivery mechanism.

To meet these challenges, the Government has to come out with a comprehensive and innovative rather a
holistic mechanism to satisfy all the basics of governance.

The Budget Estimate 2009-10 is very intelligently done. The tax proposals are humane and generous and
not hurting any particular section of society. However, while in direct taxes. | would like to request hon.
Finance Minister to revisit the personal income tax exemption limit for individual tax-payers as under: For
senior citizens Rs. 2.50 lakhs, for women tax payers Rs. 2.25 lakhs, and for other categories of individual
tax payers to Rs. 2.00 lakhs.

The Finance Minister has rightly concluded that the road ahead will not be easy and very rightly decided to
follow what the Father of the Nation has said, "Democracy is an art and science of mobilizing the entire
physical, economic and spiritual resources of various sections of the people in the service of the common
good of all"

On the whole, this budget is really a balanced one.

| shall now come down directly to region specific. The Finance Minister has set the right tone when he said,
'the North east Region is very sensitive'. | come from the state, Manipur. Manipur along with other states of
the Northeast and the state of J&K are categorized as Special Category States (SCSs) in the country.

| shall illustrate an example how the people of these SCSs face problems which are altogether different
from those of the other states. Manipur is one such state where no train has ever run. There are still some
elders in the state who has never seen a train wagon forget about travelling in it.

In 2004, for the first time, the UPA Government under the leadership of the Hon. Prime Minister, Dr.
Manmohan Singh and Respected UPA Chairperson, Madam, Sonia Gandhi sanctioned the Jiribam-Tupul
(Imphal) Railways National Project and the foundations tone was laid at Jirighat by the Hon. Prime Minister,
Dr. Manmohan Singh in 2004 in presence of the then Union Railway Minister, Shri Lalu Prasad Yadav and a
host of other leaders of the Northeast. This project was initially targeted to be completed by 2010, now
extended to 2012. Very unfortunate. Let s pray that it is not delayed further.

The reason for this delay as well as the delay in other development works of these states region is
attributed to the adverse law and order situation in these areas. We are very happy to learn that the Union
Government have taken up the matter with the concerned authorities for providing necessary security
coverage for these projects. |, very respectfully, suggest to the Union Government more particularly the
Home Minister that funs to maintain a dedicated security each for every National Projects sanctioned for
these SCSs region may kindly considered and implemented in the best interest of all concerned.

Of late, the infamous Arms Forces Special Power Act, 1958 (AFSPA) has been in the news once again in
J&K. We are all aware of the fact that this is a National Act, but regional in application. Why regional, if any
State of the Union of India declares that the state or a part of it is disturbed area, then this AFSPA can be
invoked and the Act comes into force.



For more that a decade or so, Manipur remains a battle field rather a killing field. This is over and above
there mark of the Hon. Prime Minister, Shri Manmohan Singh in Shimla that Manipur is a failed state. | would
say that not single day is passed without the report of killings in the local dailies/electronic news bulletins.
Fake encounters, custodian killings and killing of innocent locals, non-locals, security personals and of
course insurgents are the order of the day. This is in spite the fact that AFSPA is still applied in the majority
portion of the state. in the last decade, the number of valley-based insurgent groups has grown from 14 to
40.

My state Manipur has had enough of this Act and there has been continuous mass movement from the civil
society organizations for the repeal of this Act. At present, a lady called Irom Chanu Sharmila has been on
fast unto death since 2000 demanding the repeal of this act. During this long period of almost nine years,
she has been nose fed and thank God she managed to survive hale and healthy. In 2007, she was
awarded the Gwangju Human Rights Award of Korea.

In 2004, the amount the UPA Government assumed office and sensing the gravity of the situation arising
out of the application of AFSPA in the state, the UPA Government has constituted one Committee under
the chairmanship of Justice Jeevan Reddy to examine and report to the Government its findings towards
giving a humane face to the Act or to repeal it.

The Reedy Committee has recommended the repeal of the Act. The report is now with the Union
Government and yet to see the light of the day. We are hopeful that the Government will take up suitable
and timely action as per the recommendation.

The Government of Manipur has already declared that its Imphal Municipality Area comprising of seven
Assembly Segments is no longer disturbed and hence the application of AFSPA in the area ceases. That
is, there is no application of AFSPA in the Imphal Municipality Area.

However, in the rest of the state, this AFSPA is still being applied. The Government in the state has been
working extra hard to have a solution to the acute insurgent problem and to make the state really not
disturbed and then to remove the AFSPA from the entire state of Manipur.

Recently a University Professor was killed in the university campus. One insurgent group claimed that
they did it while next morning an IRB sepoy surrendered that he was killed. There appears to be infiltration
of underground elements in the recruitment of IRBs and state security forces. Even the Manipur University
which is the seat of higher education is not safe at all. Let the almighty save all of us.

One peculiar problem of my state is its very low revenue collection. It is almost negligible. The state
lives on the grants & loans from the Union Government. The question now is how long this should be
allowed to continue. This should not be allowed to continue further. For this, we have to work hard and
create more infrastructures for earning more revenues. The potentials are aplenty. Development of tourists'
destinations alone will bring enormous revenue for the state. The Union Government should now come out
openly and help the state to create more infrastructures etc. for tourism and other suitable local industries
along with the development of Agriculture & Horticulture.

The country has been passing through an acute draught situation. The State Government of Manipur has
declared drought last month. However, the Union Government has yet to give its cognizance. The actual



position is this that though there has been intermittent rainfall from drizzling to heavy shower for short
period, the summer sunshine dried the wetness in a few hours. To be precise, the ground realities is that
the paddy fields in the state are completely dry and cracking and not fit for cultivation. There is not a drop of
water in the fields. Since the time not growing paddy is already getting very late, the farmers had sown
paddy seeds on the dry fields.

Lastly, | would like to seek the indulgence of the Hon. Members present and that of this august House to
tell you that fact the North East region is a mini India in it true sense of the term. Many different small ethnic
groups settle together. The people in this region profess all forms of religions- Hindu, Christian, Islam,
Buddhism, Jainism and of course the time tested indigenous religions.

The looks of these people are more akin to those in the East, Far-East and South-East Asia and are
allegedly having some genuine difficulties to be identified along with their brethren in the mainland India.

This being the actual position, the initiatives of the Hon. Union Finance Minister for inclusive growth and
equitable development are in the right direction towards achieving the desired goals.

| would heartedly support the General Budget, 2009-10.
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MADAM SPEAKER: Hon. Members, 89 hon. Members have already participated in this discussion. Time allotted was 12 hours
and we have already taken approximately 14 hours.

If the House agrees, we can skip the lunch hour and reply can be given at about 3 p.m. today.
SHRI ANANDRAO ADSUL (AMRAVATI): Madam, the Members may be allowed to lay their speeches.
MADAM SPEAKER: Yes, the hon. Members, if they so wish, can lay their speeches on the Table of the House.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR
BANSAL): Madam, | have only one small submission on this. We must conclude the discussion by 2.45 p.m. and then the
reply should come latest at 3 p.m.

MADAM SPEAKER: Yes, so, we should have the reply latest at 3 p.m.

Now, Shri Govind Mishra to speak.
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*SHRI ANANDRAO ADSUL (AMRAVATI): | am thankful to you for giving me an opportunity to speak on
General Budget for the year 2009-10.

First of all, | regret to say that this budget is very common budget which was not expected by the people of
India of the various cadre of society. Being a well experienced and high intellectual person like you.

On the ground that here excellency President of India, had announced in her joint session speech that, UPA
Government will chalk out 10 point programme for the common people and within 100 days the people of
India will see the progress of the implementation.

The Prime Minister of India Hon'ble Shri Manmohan Singhji had endorsed the above said things while
answering to the congratulating session of president's speech. Unfortunately, | have to say that nothing is
reflected regarding 10-point programme in the budget speech. Honourable Minister has announced 39000
thousand crores of rupees for national rural employment guarantee Act but unfortunately taking into
consideration last three years experience of the said Act not a good outcome is shown.

While presenting the interim budget, honourable Minister had told

* Speech was laid on the Table.

that 53000 thousand crores of rupees expenditure was made but on same day CAG report tells that 20000
crores rupees were diverted to the cultural programme that is 150 years celebration of 1857 first free India
movement. Only 115 districts are selected for the scheme. Why not in other district of the country, the reason
best known to the Honourable Minister. There is not a proper monetary accountability system in the scheme. |
had observed in my last constituency, BULDHANA (Maharashtra).



Large number of middle class persons have not been given good relief on their total earning of the year.

Honourable Minister has announced establishment of IIFC Ltd. for the strengthening of the infrastructure in
the field of Telecommunication, Road, Railways, Ports, Airports, Power Generation.

| will bring to the kind notice of Honourable Minister that in past the IDBI was specifically established for the
development of industries, but our experience is very bad, the said bank has suffered heavy losses and was
compelled to Government merge into IDBI bank, with Government support of 14000 crores like such, how
much this IIFC will help to the infrastructure.

Now | will come to the cooperative banking industry which is a backbone of the rural India and very common
person of rural and urban society of the country.

In short "SELF HELP" made effective by organization is a concept of this movement. People contributes their
shares and form a registered society under the rules and regulations of society Act of various states. The said
society (cooperative banks) is run by elected people among the shareholders. The needy people are helped
by way of loan, within the parameter of Banking Regulation Act. Here borrower is the shareholder of the
society. The amount of the share remains the same because of it is not linked with stock exchange. The
borrower and shareholder is one and same, that is why whatever surplus is achieved by the society (Bank)
such person is rightful person to claim the dividend. Secondly, now a days there is a heavy competition in
between public sector bank and private bank, so that cooperative bank has to go for new technology like core
banking, ATM, CR_DR card for their own survival.

| wish to bring to the kind notice of Honourable Minister that in the year 1966, those cooperative banks had
brought under Banking Regulation Act same time late K. Kannamwar had urged then Government for
introduction of sec. 80 p for the exemption of income tax of the cooperative banking industry. Same
exemption was continuously given for last 40 years.

But unfortunately former finance minister Honourable P. Chidambaram has withdrawn this exemption and
levied income tax on cooperative banking industry. Which is affecting the movement of common person, as
cooperative banks are not in a position to create expansion and development plan and also they are not into
position to pay the dividend to the shareholders. Who is borrower too. Hence being a chairman of
Maharashtra Urban Banks Federation, | had given a representation to you for restoration of Sec. 80 p of
income tax Act of 1961. Same representation was given by the National Urban Bank and Credit society
Federation to you and also Central registrar had also submitted their report for the same thing.

, think that, person like you as | told earlier wiser, well experienced and generous will take serious note of all
those things and will continue relief under sec. 80 p to the cooperative banking industry in India.
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(Interruptions) &€\*

SHRI NAMA NAGESWARA RAO (KHAMMAM): Madam Speaker, | would like to express my views and offer some suggestions
on the General Budget 2009-2010. It is the Government's responsibility to provide to the common man the following
assurances :

[ Minimum price security for the farmers

[J Education security

(]  Employment security

[J Essential commodity price control security — this is very important
[0 Food security

[J Environmental and global warming security



(1 Energy security
[J Village and Cottage Industry protection security and
[0 Life security

Madam, for want of time, | will not be able to explain the importance of each and every issue mentioned above. But | underline
some of the core issues.

Madam, it was mentioned in the Budget that there is a sharp fall in the Wholesale Price Index close to zero per cent in March,
2009. It is surprising that how on the one side the prices of essential commodities are going up by 100 to 300 per cent and on
the other side the price index is falling to zero per cent. This is completely misleading and a mis-statement.

The agricultural growth has been projected in the Budget at four per cent whereas the average agricultural growth for the last
five years is 1.8 per cent and last year it was only 1.6 per cent. This rate of growth is lesser than the population growth at 1.9
per cent. It is the concern of everybody. It is a very serious issue.

* Not recorded.

In this context, to increase the food production we have to support the farmers substantially by giving loan at four per cent
instead of seven per cent interest rate, by providing subsidies for the farmers for all inputs and by direct transfer of subsidies
to the farmers. Minimum support price is to be given to the farmers. The Swaminathan Commission's recommendations have
to be implemented immediately. These are all the things which are required for the farmers. Otherwise this country will face
food shortage.

The food production reserves have come down like anything. It was 65 million tonnes and now it is 23 million tonnes. It is the
concern of everybody. During the last five years one lakh farmers have committed suicides. They were mainly in the
Congress-ruled States of Maharashtra and Karnataka which are at numbers one and two positions. This is the concern of
everybody. The monsoon has been good for the last five years. But the production of food grains has fallen. This was due to
faulty policies of the Government. ...(Interruptions)

SHRI J.M. AARON RASHID (THENI): Madam, please permit me. He is not stating the facts. ...(Interruptions) | have a serious
objection. ...(Interruptions)

MADAM SPEAKER : Let him speak.

...(Interruptions)
MADAM SPEAKER : Please take your seat.

...(Interruptions)

SHRI NAMA NAGESWARA RAO (KHAMMAM): The subjects of health and education go along with human resource
development. Unfortunately, the primary education and health are totally overlooked by the Government which is creating a
problem for the poorer sections in the society. ...(Interruptions)

MADAM SPEAKER : Please take your seat. Let him complete.
...(Interruptions)

SHRI NAMA NAGESWARA RAO : Madam, even after 62 years of Independence, the literacy has not crossed 60 per cent
mark. At this rate, we do not know how many more decades are required to attain total literacy.

Due to the global warming and climate change, the monsoons have been erratic and are directly affecting the farmers.
Madam, life security is another major problem the reason being cross-country terrorism. This should be tackled properly.

Over and above, | am also disappointed by the tax structure for the employees. The concession announced in the Budget is
highly disappointing and needs to be revised for the benefits of the employees.

Regarding energy security, oil and natural gas have been discovered in the Krishna-Godavari Basin in Andhra Pradesh. The
Government should ensure that there is sufficient production of natural gas to meet the growing demand of the country. There
are still large oil and gas reserves remaining unexplored and the energy infrastructure is underdeveloped. We are importing



the expensive crude oil more and more from other countries. My State is being deprived of the full benefit of the natural
resources. The Government has imposed service tax on the high risk business. The hon. Finance Minister has announced
seven-year tax holiday for the natural gas business from the next bidding. | understand that the oil and natural gas recovery
has been made by ONGC, Reliance and GSPC and other companies in the previous bidding round, where the Government
has already promised the tax benefits in that bidding round itself. What is the new tax benefit that the Government is now
proposing? | do not understand this. Is it that the Government, after making the promises of the benefits under the existing
contracts, now wants to withdraw these?

The hon. Finance Minister is truly committed to promote the natural gases and is concerned about the energy security of the
country. He should honour the commitments already made. The Government has decided to change the definition of mineral
oil. ...(Interruptions)

MADAM SPEAKER : Please conclude.

SHRI NAMA NAGESWARA RAO : The Government has decided to change the definition of mineral oil. Less than a year later
the Government decided, the natural gases should be granted tax holiday.

Such issues do not give confidence to the investors and ultimately, the tax burden will be passed on to the shoulders of the
common man. ...(Interruptions)

MADAM SPEAKER: You can lay rest of the speech on the Table of the House. Please conclude.

SHRI NAMA NAGESWARA RAO : Madam, this is an issue which is related to the common man. ...(Interruptions) The Andhra
Pradesh Government has a programme for connecting each house in Andhra Pradesh.

MADAM SPEAKER: Thank you so much. Shri Thol Thirumaavalavan.

SHRI NAMA NAGESWARA RAO : Madam, please give me only one minute.

MADAM SPEAKER: You can lay it on the Table of the House please.

SHRI NAMA NAGESWARA RAO : Madam, please give me one minute. ...(Interruptions)

MADAM SPEAKER: Nothing will go on record except what Shri Thirumaavalavan says.

(Interruptions) &€*

MADAM SPEAKER: Shri Thurmaavalavan, please start.
...(Interruptions)

MADAM SPEAKER: No, it will not go on record. You please lay it on the Table of the House.
...(Interruptions)

SHRI NAMA NAGESWARA RAO : In order to ensure that benefits of the schemes reach the common man, the Government
should adopt the 'direct cash transfer system' as proposed by our leader, the President of Telugu Desam Party — Shri
Chandrababu Naidu.

* Not recorded.

Keeping all these issues as explained, it is requested that the Government should re-think about all the above issues so as to
benefit the farmers, the common man and the employees. | conclude my speech with the hope that the Finance Minister will
give due consideration to the points raised by me.

Madam, | thank you for giving me this opportunity to speak. Thank you so much. | beg to lay the remaining portion

MADAM SPEAKER: Thank you.



*| want to express my views and offer suggestions on the General Budget 2009-10. It is the Government's
responsibility to provide common man the following assurances:-

a) Minimum price security (to the Farmers);

b)  Education security;

c) Employment security

d) Essential commodity price control security;

e) Food security;

f)  Environment and Global warming security;

g) Energy security

h)  Village and Cottage Industry protection security;

i) Life security

For the want of time | will not be able to explain the importance of each and every issue mentioned above, but | underline the core



issues.

It was mentioned in the Budget there is sharp fall in whole sale price index close to the 0% in March, 2009. It
is surprising that how on one side the prices of essential commodities have gone up 100%/300%, while the

*&€|..* This part of the speech was laid on the Table.

inflation measures by Wholesale Price Index is zero. The statement is misleading.

The agricultural growth has been projected in the Budget at 4% whereas the average agricultural growth for
last five years is 1.8% and last year it is only 1.6%. This rate of growth is lesser than the population growth @
1.9 per year which is very alarming situation. In this context to increase the food production we have to
support the farmers substantially-

(i) By giving loan at 4% instead of 7% interest as announced in the Budget;
(i) Provide more subsides to the farmers for all inputs;

(iif)Direct transfer of subsidies to the farmers;

(iv)  Minimum support prices to be given to the farmers;

(v) Swaminathan Commission recommendations to be implemented.

The food production reserves have gone down from 65 million tons to 23 million tons. During last five years
one lac farmers have committed suicides in the country. The highest number of suicides occurred in
Congress ruling governments in Maharashtra and Andhra Pradesh. The monsoon has been good for last five
years but how the production of food grains has fallen. This was due to faulty policies of the Government.

The Health and Education go along with human resources development, unfortunately the primary education
and health are totally overlooked by the Government which is creating a problem for the poorer sections in the
society more.

Due to the global warming the climate and monsoons have been erratic which is directly affecting the farmers.
Agricultural production and food security, have reached alarming situation.

Life security is another major problem being the cross country terrorism.

Over and above | am also disappointed for the tax structure for the employees. The concession announced in
the Budget is highly disappointing and needs to be revised for the benefits of the employees.

Regarding the energy security, the oil and natural gas have been discovered in Krishna and Godavari Basin in
Andhra Pradesh. The Government should ensure that there is sufficient production of natural gas to meet the
growing demand of the country. There are still large oil and gas reserves remaining unexplored and energy
infrastructure is undeveloped. We are importing expensive crude oil more and more from other countries. My
State is being deprived from the full benefit of the natural resources. The Government has imposed service



tax on the high risk business of exploration when most of the explorations firms efforts fail without any
discovery. The Finance Minister has announced seven years tax holiday for natural gas business from the
next bidding. | understand that the oil and natural gas recovery has been made by ONGC, Reliance, GSPC
etc. in the previous bidding round where the Government has already promised the tax benefits in that bidding
round. What is the new tax benefit that the government is now proposing? | do not understand. Is it that the
Government after making the promises of the benefits under existing contract now wants to withdraw these for
the previous contracts.

Finance Minsiter is truly committed to promote the natural gases and is concerned about the energy security
of the country he should honour the commitments already made. The Government has decided to change the
definition of mineral oil that year later the Government decided the natural gases should be granted tax
holiday. Such issues do not give confidence to the investors ultimately the tax burden will be passed on to the
shoulders of the common man by increasing the LNG price. The Government has the programme for
connecting each houses in Andhra Pradesh who will be burdened due to this policy.

| suggest that the tax benefit now proposed for oil and natural gas exploration should be retrospectively
applied to the blocks already developed.

Provision made for the NREGA, SGSY and similar schemes are welcome but due to the large scale
corruption in the system the benefits do not reach to the common man.

In order to ensure that the benefits of the scheme reach the common man, Government should adopt the
"direct cash transfer system" as proposed by Telugu Desam Party President — Mr. Chandrababu Naidu garu.

Keeping all these issues as explained it is requested to kindly rethink all the above issues to benefit the
farmers, common man and the employees. With the hope that the Finance Minister will give due consideration
to the points raised by me.

* SHRI THOL THIRUMAAVALAVAN (CHIDAMBARAM): Madam Speaker, hon. Ministers and my esteemed colleagues, | deem
it a privilege to render my views on the General Budget in my mother tongue Tamil, which is one of the ancient and classical
languages of the world. | feel proud to do so in this historic House of the People. | express my heartfelt gratitude to the gesture
of the Union Government to have recognized and accorded the classical language status to one of the oldest languages of the
world and the greatest languages of this sub-continent, my mother tongue Tamil. | would like to make a request to the



Government of India that Tamil must be made one of the official languages of India.

| am happy to take part in the discussion on this year's Union Budget brought before this House by the hon. Finance Minister.
| would like to thank Madam Speaker again for providing me with this opportunity to participate in this debate. A Budget is not
a mere compendium of statistical data pertaining to various receipts and expenditure under various heads. It is a document
that reflects the social commitment, economic policies and programmes of this Government that seeks to evolve plans with a
farsightedness.

While presenting the Budget, the hon. Finance Minister was quoting the hon. Prime Minister who emphasized the need to go
in for inclusive growth while upgrading the quality of our financial management and economic measures. Inclusive growth and
equitable development have been core elements of this Budget. Our Finance Minister has stated that this Budget has been
brought with a dedicated concern to involve every individual, social group and community in the inclusive growth of which
benefit will be equitably distributed to all the citizens of this country. He has also proclaimed that this Budget aims at the poor,
especially in the rural areas and provides for an improved quality of life. He has named it as Aam Aadmi Budget. | am duty
bound to heartily welcome this Budget meant for

* English translation of the Speech originally delivered in Tamil.

deprived sections of the society, the oppressed people of this nation and all the poor in the various geographical regions of
this country.

At the same time, | would like to share my anguish and pain, disappointments and disdain on certain things that needs to be
addressed. Our Government that wants to ensure the growth of our national economy on par with the economies of the world
must also ensure that the depressed class and the deprived sections of the society are not left behind in the path to prosperity
and growth. We cannot be oblivious to the hard reality we face on our witnessing casteist violence and atrocities against
women among such social evils. There are many Vvillages that have not seen electricity till day. | would like to appreciate the
effort on the part of the hon. Finance Minister to take into consideration the plight of the poor and his valiant measures to
improve their lot. Under the Pradhan Mantri Adarsh Gram Yojana, 44,000 villages among 6 lakh villages of India have been
identified as to have more than 50 per cent of the population to be Scheduled Castes and from among them 1,000 villages
have been identified with an allocation of Rs. 100 crore for bringing about a change towards prosperity and development. |
know that this has come as a recommendation from the Committee of Ministers on Dalit Affairs. | wish the Government of India
takes note of all the recommendations made by that Committee for the upliftment of Dalits. Our Finance Minister is also part of
that Committee that has recommended to identify 1,000 villages with an allocation of Rs. 10 lakh each for bringing about
change in that village for the better. Shri Pranab Mukherjee is the Chairman of that Committee. High quality residential schools
must be set up in every Panchayat Union to ensure that quality education is provided to children from the depressed class. It
is part of the recommendations of that Committee. | urge upon the Government to take note of this and give due consideration
to implement that recommendation which will go a long way in providing quality education to the children from Dalit community.
I would like to point out that the same Committee has also recommended that landless Dalits must be provided with land and
those of the Dalits who have got land already must be provided with irrigation facility by the Government itself at its cost. Only
when these recommendations are translated into action, the oppressed people can walk freely holding their heads high.

13.00 hrs.

| can walk freely into this House. At the same time, a Dalit cannot walk freely in certain common areas of the village and enter
some of the temples. This is the hard reality. A Dalit can occupy the post of the President of India and even the Chair of the
Prime Minister, but at the same time, it is not that easy for a Dalit to walk freely as a Panchayat Chairman in some of the
villages in India today. So we must strive to ensure inclusive growth and equitable development through the measures of the
Government, be it budgetary or legislative. | would like to appeal to the Government of India to come out with an exclusive
budget for Dalits in the same way as Railway Budget being presented separately in this House.

13.01 hrs (Dr. M. Thambidurai jn the Chair)

In this Budget, Rs. 500 crore has been apportioned for the rehabilitation of the internally displaced Tamils in Sri Lanka. The
Government of India must take steps to see that this fund reaches directly the Tamil people in Sri Lanka who are in dire need
of help and assistance. This assistance must not be handed over to the Sinhalese Government. If it is handed over directly to



the Sinhalese rulers, it will only be utilized to let loose violence and control over the hapless Tamils. | urge upon the Union
Government to see that they do not act to the contrary belying our hopes we have vested in them. Sri Lankan Armed Forces
must be completely moved away from the camps where Tamils have been kept like captives. Still 3 lakh innocent Tamils have
been kept in tortuous captivity. The world community is shocked and anguished at the way in which a country's Government is
treating its own countrymen with racial prejudice. The Government of India must take immediate steps to see that all those 3
lakh Tamils are sent back to the areas where they have been originally living and help them rebuild their lives.

When the racial war has come to an end, when there is no more clash with the militants, there is no justification for the Sri
Lankan Armed Forces to be there controlling and curtailing the movements of common Tamil people. | would like to impress
upon the Government of India to look at it from this angle. It is something unheard of that a country's Government has kept in
captivity its own countrymen as refugees in refugee camps. | urge upon the Government of India to intervene to ensure a
peaceful life for the Tamil people in Sri Lanka who should be allowed to go back to the places where they were inhabitating
and leading their lives earlier. Thousands of refugees stay and live in India. Just because the Government of India is not a
signatory to the International Convention pertaining to the refugees, we find condition of refugees to be an inhuman one even
in the refugee camps in Tamil Nadu and various other places in India. The condition of Tamils as refugees in Sri Lanka cannot
be put in words easily. Every individual Tamil refugee gets only Rs. 220 per month. The share of Tamil Nadu Government is
Rs. 110 per month per head. Hence | urge upon the Government of India to sign the International Treaty pertaining to
refugees.

I would like to point out that the colonization of Sinhalese in the Tamil inhabited areas has been intensified. It continues
unabated. The Government of India must stop this. According to Indo-Sri Lanka Accord signed between Rajiv Gandhi and
Jayawardane provides for a unified Tamil homeland merging both the Northern and Eastern Provinces of Sri Lanka. If the
present rulers of Sri Lanka are having any regards for India and the accord signed with India, they must have a united
province linking both the Northern and Eastern provinces as one unitary province. | would like to point out that the Sri Lankan
Tamil refugees in Tamil Nadu or for that reason in any other part of India are apprehensive of being sent back to Sri Lanka
and they are not for it. Such is the available situation.

I would like to know from the Government of India whether they have real concern for the Tamils, even the citizens of India.
Our Indian fishermen from Tamil Nadu have been attacked and shot at by the Sri Lankan Armed Forces many a times. In
these 25 years, there have been more than 300 attacks have occurred. The Government of India has not condemned it even
once. No warning has been given by our Government. | would like to know from the Government of India whether they
consider the Tamil speaking citizens of India as Indian citizens. It is discriminatory. It pains the hearts of Tamils and the Tamil
speaking Indians. | wish the Government of India pays heed to our prayers and respect our sentiments. If you consider the
people of Tamil Nadu as Indian citizens, then you must accept our demands. The Government of India must come forward to
ensure a peaceful settlement there in Sri Lanka providing for peaceful life for Sri Lankan Tamils there in their own country.
The Government of India should not be a party to the atrocities let loose against the Tamils there. You should not cause wound
and hurt our feelings.

Repeatedly the Chief Minister of Tamil Nadu was raising his voice for the cessation of hostilities there in Sri Lanka when the
violent war was at its height. He passed a Resolution in the Legislative Assembly. He came to Delhi to take it up with the
leadership here. Even after meeting the Prime Minister as a delegation demanding possible steps to stop the genocidal attacks
there, we were not at all heard. This raises a question whether the Government of India accepts the Tamils here in India as
Indian citizens.

As one living within the boundaries of India, as an Indian citizen within the framework of India, as one who is interested in the
affairs of the Government of India, | would like to ask of you that you must desist from extending assistance and cooperation
beyond a measure to the Sri Lankan Government. You should not be supportive of their actions anymore. With this | conclude
expressing my thanks to the Chair again.
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Firstly, to lead the economy back to nine per cent rate of growth; (2) to deepen and broaden the agenda for inclusive growth;
(3) to re-energise Government and improve the delivery system; provide high quality of public service, provide security and
rule of law to the citizens with transparency and accountability.
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MR. CHAIRMAN : I do not want anybody to do cross-talking.
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MR. CHAIRMAN : Please take your seat.
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MR. CHAIRMAN: The Minister is going to reply at 3 o'clock. There are many Members to speak. Each of them is allotted only
five minutes. You have already exhausted your time. Please take your seat. If anything is left out, please place it on the Table.

SHRI R. THAMARAISELVAN (DHARMAPURI): Hon. Chairman, Sir, | thank you for providing me with an opportunity to deliver
my maiden address to this august House. It is my proud privilege to speak on this solemn occasion.

Before | dilate on various issues confronting my Constituency, | must heartily thank our beloved Leader, the hon. Chief
Minister of Tamil Nadu Dr. Kalaignar and the hon. Deputy Chief Minister Thalapathy Thiru M.K.Stalin for giving me this
opportunity to contest from Dharmapuri and enter this august House. It is a great opportunity in the Democracy to represent
15 lakhs of people in this august House.

Mr. Chairman, Sir, my father, mother and entire family members are staunch followers of the veteran rationalist Thanthai
Periyar, Peraringnar Anna and Dr. Kalaignar. My father owned a small tea shop in the remote village of the most backward
district of Dharmapuri, namely Elakkiyampatty village. He committed his whole life for the cause of social justice. As an
ordinary cadre of DMK party and as a lawyer practising in the Madras High Court, | am very happy to deliver this maiden
speech on the budget presented by the hon. Finance Minister.

Mr. Chairman, Sir, my first appreciation on the speech of the hon. Finance Minister is that of a socialist pattern of society
being reaffirmed through this Budget. Till now the people were thinking that the corporate bodies and industrial houses are
focused in the Budget while small space was given for popular demands. But this Budget is very much pro-democratic, pro-
socialist and pro-poor.

The benefit of the Education Loan Scheme could not be availed of by poor students because many uncalled for conditions
have been imposed by the banks even though the scheme was very attractive when initially launched. When the poor students
were approaching the banks, their request for education loans were rejected arbitrarily on the following untenable conditions:-

1. As per the conditions laid down in the Scheme, there is no need to furnish surety for loans up to Rs.4 lakh. However the



officials of the banks expect some property as security even for sanctioning an amount of below Rs.4 lakh.

2. If there are any arrears in any subject in the 15t or 2nd year, that student's request for the loan for the next year is denied
which resulted in discontinuation of the course of the student for non-payment of necessary fees.

3. The parents are compelled to pay the interest on the loan even before the completion of the course. In some Banks, the
parents are compelled to remit the entire loan amount before the completion of the course in such cases.

4. If the loan amount is more than Rs.4 lakh, some banks are not ready to accept the agricultural lands as security and they
blindly refused to grant education loans for reasons best known to them.

How can we expect an agricultural family to own non-agricultural property? Moreover, if this is the situation of the students for
getting the education loan from the banks, how can they complete their course? | feel that there will be attempt to suicide
cases just like agriculturists committed suicide due to their inability to repay the debts. Because of these unwanted conditions
put forth by the bankers, the very object of the Government itself is defeated. Hence, | would request the hon. Finance Minister
to remove all these lacunae and issue very strong guidelines so that the poor students are not disappointed for getting better
higher education.

Literacy Mission for the rural masses should be given a major boost and monitoring of the expenses for education of the poor
should be done regularly so that the fruits of improvement of literacy rates are achieved as planned. The Rural Health Missions
should be accelerated and possible health initiatives should percolate to the under privileged classes of the society across the
country. The funds should be evenly disbursed based on the ground realty. Accountability of the concerned Agencies should
be strictly monitored.

Dharmapuri is the Most Backward District in Tamil Nadu and the time has now come for serious introspection to develop
industrial base. In the Budget Speech, the hon. Finance Minister has promised to locate one Handloom Mega Cluster in Tamil
Nadu to preserve the magnificent textile traditions.

Since, in my constituency, more than 25,000 people are dependent on the Handloom Industries for their livelihood and
the District is located very near to the Bangalore City and the Junction of Karnataka, Andhra Pradesh and Tami Nadu, it will
be very beneficial for marketing through this area. That apart, it is well connected by National Highways, Railway Stations and
Airport within the reachable distances. Hence, | would request the Government to locate the Handloom Mega Cluster in my
Dharmapuri Constituency so that the local artisans, semi-skilled workers and local labour force are provided employment
opportunities and our Most Backward District will also become forward.

| would like to point out that after the announcement by the hon. Finance Minister in the Budget regarding imposition of
Service Tax on the Legal Profession, some of the Bar Associations are on the agitational mood. In the Budget Speech itself it
has been clarified that it is not applicable to individuals but it is applicable only for Law Firms and corporate clients. | find from
the Press report yesterday that some Law Firms are preparing to get the individual vouchers of the corporate clients to escape
from the Service Tax Net. Hence, | would request the hon. Finance Minister to remove the Service Tax imposed on Legal
Profession since the Law Firms are recent development by the Indian Lawyers. When the system is strengthened to the level
of Foreign Law Firms it can be thought of.

An amount of Rs.500 crore is allocated for rehabilitation of internally displaced persons and reconstruction of the
Northern and Eastern Areas of Sri Lanka, even though our hon. Chief Minister of Tamil Nadu has requested the Centre to
allocate Rs.1000 crore.

This is like feeding a piece of food grain to a hungry elephant. In Tamil, we say, " Yanai pasikku salappori.” This is also like
"giving pittance against expectations and like plenitude from your end."

Anyhow, we welcome the sincerity of the Government for the welfare of the Sri Lankan Tamils. Even though enough funds
have been earmarked for the benefit of minorities and weaker sections, the funds for dalits' improvement have been neglected
and there should be uniformity in allocation of funds for all weaker sections of the society.

Our hon. Chief Minister has welcomed the Budget saying that it is a balanced one and takes care of every aspect of
development. | do not hesitate to mention that the dynamic leadership of my party leader Dr. Kalaignar has become a beacon
for me to emulate throughout my life. He is not only the torch bearer of my party but also a selfless and steadfast leader of the
masses.

In the end, | once again thank the hon. Speaker and the House for the patient hearing and | do hope that my concerns



will be taken note of for tangible action in a time bound manner.

| take this opportunity to say that my only endeavour will be to completely change my backward district into a forward
district in the time to come and | rise to support the Budget 2009- 2010.
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*SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): Thank you, Sir, for giving me this opportunity. | specially thank
Prime Minister Manmohan Singh, UPA Chairperson Smt. Sonia Gandhi and Finance Minister Pranab Mukherjee for
presenting this fantastic budget. | also thank them for raising minimum wages to Rs.100 per day in 100 days employment
guarantee scheme, which will transform the lives of rural poor. The way the National Rural Employment Guarantee Scheme is
being implemented in the state of Andhra Pradesh, it may be taken as a model for implementation through out the country.
Saving accounts in Banks are being opened in the name of beneficiaries of this scheme and where there are no banks,
accounts are being opened in Post Offices. So, that the wages can be deposited in the accounts of beneficiaries directly.*

*&€|.* English translation of this part of the Speech was originally delivered in Telugu.

For the convenience of the hon. Members, | would like to speak in Hindi and English, because nobody is using the
microphone.

We need a lot of money for that programme because there is no limit for this NREGA programme. Anybody can come and
enroll their names; we have given a challenge to the nation by saying that we will pay Rs.100 for 100 days, giving Rs.10,000 to
each family in a village, to those who is ready to take manual labour.

This is a wonderful programme and for this you have to generate money. | wonder whether this Government will be able
to do that with the same mechanism.

| would like to bring to the notice of the House an instance. In November 2006 | brought out one of the biggest scams in
India. An individual, violating the norms of the Reserve Bank, was collecting deposits from public to the tune of Rs.2,600 crore.

This was brought by me on 61" November, 2006 but till today no action could be taken against him because he has taken
shelter under the umbrella of the courts. | do not understand what the Departments, particularly the Income Tax Department,
...*» are doing. At my instance when the courts gave a notice to this particular individual, he went to the court and obtained a

stay on 2gth January 2008. Sir, 18 months have passed since then. What the Income Tax Department is doing? Can anybody



go to the court against a notice given? A notice saying, 'Rs.1400 crore were to be collected from you, show cause and bring
the records from 2001 to 2006' was given. That particular individual went to the Court and obtained a stay. What the Income
Tax Department has done in these 18 months? Had he been a small man what they would have done? Since he is a big man,
he holds the biggest newspaper in Andhra Pradesh, holds 13 news channels in the country, nobody is able to even figure
him....(Interruptions)

o AT ARRET T (FFAH): ST R N a1 747 §l...(STIUE)

* Expunged as ordered by the Chair.

MR. CHAIRMAN: Please sit down.
...(Interruptions)

SHRI ARUNA KUMAR VUNDAVALLI : Sir, this is a serious matter and these people are responsible. They are protecting the
financial frauds...(Interruptions)

MR. CHAIRMAN: When the hon. Member, Shri Aruna Kumar is speaking why are other Members standing?
...(Interruptions)

SHRI ARUNA KUMAR VUNDAVALLI : According to the Reserve Bank Act he has to pay Rs.5200 crore This particular man is
being protected....(Interruptions)

MR. CHAIRMAN: Any allegation made against a particular person cannot go on record. But since he has not taken any name
and is speaking in general, | cannot do anything.

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): He has not mentioned any name. Why are you objecting to
it?...(Interruptions)

MR. CHAIRMAN: He has not mentioned any name.

SHRI V. NARAYANASAMY: He has not mentioned any name. If he has mentioned any name, you can object to it. Why are
you unnecessarily trying to ...(Interruptions)

MR. CHAIRMAN: Nothing except Shri Aruna Kumar's speech will go on record.
(Interruptions) &€*

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): Sir, this whole thing is with regard to the Budget and without money
how can you pay? You have to collect money. Look at them? When | am speaking, they are disturbing

* Not recorded.

me. This is why | wanted to place it before you. These people are objecting to the law taking its own course of action.

MR. CHAIRMAN: Please wind up now.
A ITOT FAR FoMEeel : HAAIT SAON ST ST 3TET YN T 4€)*..(SYIUI)
MR. CHAIRMAN: Do not bring in his name.

...(Interruptions)



A IPUT FAR gEeeh : H TI ST W@ §|...(TIUA)
At AT ARG T : 3TEAOT ST AT R Bl (STaE)

At 3FOT FAR FEEEe H O & @ E 3R a8 RIS 7 B...(STSE) At that time he was being focused as the next

Prime Minister....(Interruptions) He was being focused as the next Prime Minister....(Interruptions)

MR. CHAIRMAN: Hon. Member is not here. Do not bring in his name. It is not correct.
...(Interruptions)

SHRI ARUNA KUMAR VUNDAVALLI : 3 &= stel T&r ﬁ"l You cannot stop me from saying the truth. 'Satyamev Jaytey', that
is the Parliament. So long as | am speaking truth you cannot object me....(Interruptions)

MR. CHAIRMAN: So long as you are not taking any name, it is all right.
...(Interruptions)

SHRI ARUNA KUMAR VUNDAVALLI : If | am teling anything untruth, | will keep quiet forever. When | am speaking truth you
cannot...(Interruptions) | am speaking truth and this is on record.

MR. CHAIRMAN: Please sit down. You have mentioned whatever you wanted to.

...(Interruptions)

* Not recorded.

SHRI ARUNA KUMAR VUNDAVALLI : My request to them would be, hereafter do not do it. Let the law enforcing people
enforce the law, collect the money...(/nterruptions) How can different schemes be implemented if big people are not made to
pay the taxes?...(Interruptions)

MR. CHAIRMAN: Whatever you wanted to say, it has already come on record. Those portions which cannot go on record will
not be recorded. You have taken more than ten minutes. Therefore, please wind up.

...(Interruptions)

SHRI ARUNA KUMAR VUNDAVALLI : Lastly, Sir, let the rivals of this democratic system who are supporting financial frauds
realise that && T&IfT T,

You go with dharma, you will be protected and if you go against dharma, you will be destroyed and you will be
dislodged.
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* Speech was laid on the Table.
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT) : Hon. Chairman Sir, price rise, poverty and unemployment are the
three big problems in our country. In order to do away with these, we need to focus more and more on agriculture. Though
Hon. Minister of Finance has increased the allocation in the budget and has also announced certain rebates and concessions,
yet the agriculturists are a distressed lot. Gradually land under agriculture is shrinking, productivity is going down. Rainfall is
not adequate, irrigation facilities are not up to the mark, dams, lakes and canals are drying up due to lack of proper planning
and management. We also find that the farmers are not getting the remunerative price for their produce as a result of which
agriculture is becoming a loss-making profession. People are now less attracted towards agricultural activities. Prices of
commodities are shooting through the roof and common people are suffering. We have been talking about alleviation of
poverty but to no effect. Therefore we cannot call this budget a budget for all.

Number of schools and colleges in the country has increased, rate of literacy has increased, academic institutions, medical
colleges, engineering colleges have touched international standards. But the irony is that only children of the wealthy families
are being able to study in these institutions - ordinary students are not getting admission. The schools and colleges are mostly
private.

These are running as business houses. Thus the development in the educational sector is confined to the haves while the have
nots are deprived of quality education.

We find rampant privatization in railways, health sector, educational sector. A time will come when the government will be
taken over by these business houses - all policies of the government will be decided upon by the entrepreneurs

*English translation of the Speech originally delivered in Bengali .

while the government will just remain a paper tiger. It will only look after the law and order situation in the country - the
economy will the regulated by private companies. We are gradually moving towards such a future. So | cannot support this
budget.

The retired employees of the central and state governments depend wholly on their pension funds. But privatization is creeping
in slowly into this sector also. The money is invested in the share market thus indulging in high risk. Profit or loss - has to be
borne by the people. We can see that the nominal rebate given in the income tax is not helping the salaried people much. On
the other hand, the rate of corporate tax remains unchanged with some more tax concessions. This is again serving the
interest of the well-to-do. It is true that certain services have been proposed and some allocation have also been made. But
that should not lead us to believe that this is a pro-poor budget. It is extremely difficult to say how much the common people will
benefit out of it. This infact will result in more poverty, more unemployment and more price rise. Price of patato is already
touching Rs.16-17 per Kg. but the farmers do not get their due.

| would just raise another issue before concluding. Through you | would like to know from Hon. Finance Minister that what the
current status of the Tista project is. Hon. Minister of the previous government Shri Priya Ranjan Das Munshi had nationalized
this project of North Bengal but in this budget, not a single penny has been earmarked for this. | would like to know whether the
Central Government has taken over this project or not. AIIMS was also to be set up in Raiganj - what happend to that? | would
be glad to get the reply from Hon. Minister in this regard.



| thank you Sir for allowing me to take part in this debate and conclude my speech.
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SHRI NAVEEN JINDAL (KURUKSHETRA): | rise to support the General Budget presented by the hon. Finance Minister, Shri
Pranab Mukherjee. | welcome the statement made by the hon. Finance Minister regarding making all-out efforts to achieve and
sustain a nine per cent GDP growth. Before the unprecedented global financial crisis and economic slow down, our country
had been achieving nine per cent GDP growth rate. Even after the financial crisis, we have been able to achieve 6.7 per cent
growth rate due to the wisdom and the astute planning of our leadership, especially of the hon. Prime Minister and the hon.



Finance Minister, Shri Pranab Mukherjee.

| welcome the statement of the hon. Finance Minister to deepen and broaden the agenda of inclusive growth. This will include
the Government efforts to ensure that benefits of growth will reach every individual, community and region of our country.

The National Rural Employment Guarantee Scheme, which has been extremely successful and popular has already covered
4.47 crore households till the year 2008-09. In the current year, it is being expanded further and the Budget for this has been
increased by 144 per cent. | particularly welcome the NREGS I, which will ensure durable asset creation, use of information
technology and convergence of the scheme with other schemes relating to agriculture, forest, water resources, etc. This will

be launched on the 20t" of August which is coinciding with the birth anniversary of our former Prime Minister, late Shri Rajiv
Gandhi. | welcome the statement of the Government to reduce the proportion of people living below the poverty line to half by
2014.

We have been independent for more than sixty years. It is high time — it is everyone's responsibility — that we must
reduce the level of poverty in our country. We must make the people of our country more prosperous.

| am delighted by the determination of our Government to make the country slum-free in the next five years by
implementing the Rajiv Awas Yojana. In the movies also they depict the slums of India. It is a matter of great shame for all
Indians. So, we all have to make efforts to provide proper housing for the urban poor and homeless.

| welcome the allocation for Indira Awas Yojana, which is being raised by 63 per cent and the allocation for Pradhan
Mantri Grameen Sadak Yojana by 59 per cent, to Rs. 12,000 crore, as these are very popular schemes.

I would like to suggest, through you, to the hon. Finance Minister that we really have to strengthen our social security
scheme. We have to have some pension schemes, especially for disabled, and mentally and physically challenged children. It
is because we see in the villages there are children who keep on suffering and there is no scheme really for them. We need to
have a scheme for them.

| am very happy to inform the House, through you, that in 2007 | had moved a Private Member's Resolution in the Lok
Sabha demanding that the Government should bring out a comprehensive policy to ensure food security and nutrition for all
the citizens. Hon. Members cutting across parties had supported the Resolution. | had even apprised the hon. Chairperson of
UPA, Madam Sonia Gandhi, about the contents and significance of the Resolution which she appreciated.

| am very happy that the Government is now coming forward with the Food Security Bill. The basic and the most
important thing that we can ensure for our people is three healthy meals in a day. | hope that the Bill will be introduced in the
current Session of the Parliament. The Government had promised to give wheat and rice at Rs. 3 per kg. | feel that rather than
giving subsidised food grains, we must give subsidy in the form of food coupons or direct cash transfers into their bank
accounts. We all know that there are major deficiencies in our public distribution system. There is a lot of corruption also. This
has been admitted by various Governments also. When we talk about the third challenge, the challenge being improving the
delivery mechanism, we have to ensure change. If we continue to do the same things which have not really succeeded in the
past, then we cannot expect any different results by continuing the same scheme. If you want the delivery mechanisms should
improve, then we also must change the schemes. Internationally, the world over, they do not keep on giving cheaper kerosene
or cheaper rice. ...(Interruptions) We will have to change our mode of giving the subsidies. It can be in the form of direct
cash transfers because that is the only way we can weed out corruption and we can improve the things.

| also welcome the proposal of the Government for the agricultural sector to move towards a nutrient based subsidy
instead of the current product pricing regime. It is a very welcome step which will help the farmers to use innovative products
and even organic manures.

Similarly, as | said, the products like kerosene are highly subsidized and a lot of time it is being used to adulterate petrol. This
will also stop if we start giving direct subsidy into the hands of the consumers.

Sir, | welcome the setting up of the Unique Identification Authority of India and induction of Shri Nandan Nilekani as its
Chairman. | think this will be very successful in our country. We really need these national identity cards and this will serve
that purpose.

Sir, in the defence sector, | would just like to add one thing. We have to improve the quality of arms and ammunition and
equipment which are being provided to our Armed Forces and paramilitary forces. At present, some of the small arms being
produced by the Indian ordnance factories are amongst the worst in the world and which has to improve.



Sir, | would really like to thank the hon. Minister of Finance and the hon. Minister of Defence for giving One Rank One Pension
to all the ranks and all the Officers. | am grateful to both of them in this regard.

Sir, now, | come to sports. | am a sports person. | am a member of the National Shooting Team also. ...(Interruptions)
MR. CHAIRMAN : When you were speaking, the Sports Minister has come to the House.
...(Interruptions)

SHRI NAVEEN JINDAL : Sir, within one minute | will sum up everything. | would like to point out here that we are hosting the
Commonwealth Games which is a unique opportunity to showcase India. | am very happy that the hon. Minister of Sports has
just walked in. So, Sir, please give me only one more minute. It is a great opportunity for us. | appreciate that the Government
has increased the allocation for the Commonwealth Games. We have to ensure that India achieves number one position like
China did when it was hosting the Beijing Olympic Games. Sir, through you, | would like to request the hon. Minister of Sports
that the Government must give 150% weighted deduction to corporates. ...(Interruptions) Sir, | will conclude within one minute.
| am just summing up. The Government must give 150% weighted deduction to companies which promote Olympic sports.

Sir, | have to conclude my speech with only two more points. ...(Interruptions)
MR. CHAIRMAN: You please mention only one point.
...(Interruptions)

SHRI NAVEEN JINDAL : | would like to say something about MPLAD Scheme. | am speaking on behalf of all the hon.
Members of the Parliament over here. Sir, under MPLAD, only Rs. 2 crore have been provided for the last more than seven or
eight years. A sum of Rs. 2 crore, what it used to be seven or eight years back, is not the same today. ...(Interruptions)

MR. CHAIRMAN: If you do not conclude now, then your colleagues will not get chance to speak.
...(Interruptions)

SHRI NAVEEN JINDAL : So, | would request the hon. Minister of Finance to increase this amount from Rs. 2 crore to Rs. 5
crore as far as Lok Sabha Members of Parliament are concerned. But so far as Rajya Sabha Members of Parliament are
concerned, since they do not represent any constituency, it should be kept at the same level. ...(Interruptions)

Sir, | am on my last point. In the duty free shops at the airports, as you must have noticed this, they did not use to accept
Indian currency. They wanted dollars, pounds etc. But when we go to other countries, they very happily accept their own
currency. After a lot of efforts of five years, they have started accepting Indian rupees from the Indians. But the foreigners
when they are going back are left with the Indian rupees. It is a matter of regret shame actually that we refuse to take our
currency. We must change this.

Sir, with these few words, | would like to thank you for giving me this opportunity to speak on the Budget. | support the Budget.

*SHRI P.K. BIJU (ALATHUR): | would like to place my comments, suggestions and recommendations on the
general budget placed by the Hon'ble Finance Minister.

The first budget of the UPA's second stint in power has failed to deliver on the promises and needs of the
common people. This budget was all the more important because it was to be the first budget after the
economic slump unfolded itself in the world economy.

While the Economic Survey of the government itself noted that the crisis has had a huge effect on the Indian
economy, especially in areas like agriculture, the measures announced in the budget fall far short of what was
required. The total expenditure is slated to increase by a mere 2% of GDP only, essentially to meet non-
developmental expenditures like interest payments and implementing sixth pay commission
recommendations. It is obvious that such half hearted measured will not be able to provide the required
stimulus or relief to pull the economy from the downturn. While certain steps like increasing the stipulated



minimum wage in NREGA to Rs. 100 should be welcomed, the increased allocation of just 2350 crore is not

* Speech was laid on the Table.

sufficient to meet the requirements to provide relief. The government has
also backtracked on many of its earlier commitments especially in the social sectors.

In case of education as a whole, the total budgeted expenditure in this year's budget for education is Rs.
44528 crore which is 4.4% of the total expenditure of the budget. This is much below the demand of the
student movement in the country, that the expenditure on budget should be 10% of the total budgetary
expenditure. Even after 5 years of UPA rule and a fresh mandate, the Congress led UPA Government has not
been able to meet the long standing demand of the student community.

One of the most shocking features of this budget is no allocation to implement the Right to Education. The
Government this year has decreased the allocation on Elementary education as compared to the Budget
Estimates of 2008-09 (from 19777.50 crores to 19682.96 crores). However, compared to the Revised
Estimates of 2008-09, there has been an increase of around Rs. 200 crores. However, what is shocking is
that the Government has decreased the allocation for both Sarva Siksha Abhiyan as well as the Mid-Day Meal
scheme. Particularly, for the Mid-Day Meal Scheme, the decrease has been substantial. Such decrease in the
fund allocated for the children of the country is shameful. Similar non-seriousness is reflected in other social
sector schemes like universalization of ICDS, which has been allotted only Rs. 360 crore extra and only Rs.
100 crore extra allocation for social security schemes for unorganized sector workers which constitute almost
95% of the work force in this country. It is unfortunate that the Finance Minister has given his stamp of
approval to an increase in the price of food grains by Rs. 1 per kg for Antodaya families and a cut in the
allocation of food quotas by 10 kg to BPL families in the name of the Food Security Legislation. None of the
promises made to women including the widow pension scheme has received increased allocations.

The series of direct and indirect tax concessions in the wake of the global economic crisis has led to the tax
revenue forgone reach as much as Rs. 4.18 lakh crore in 2008-09. Rather than withdrawing these
concessions to enable greater resource mobilization and spending in critical areas, the Finance Minister has
chosen to extend these concessions for the entire financial year of 2009-10. The abolition of the Fringe
Benefit Tax and Commodities Transaction Tax will also adversely impact tax mobilization.

It can be said that the UPA government has failed to honour the mandate which was given to it by the people
of this country who needed immediate relief from the effects of the unequal growth which has been there in
our country and further deterioration which has taken place because of the economic crisis. There is also a
glimpse of the Congress reverting back to its neo-liberal agenda in the talk of "fiscal prudence" and
disinvesting of Public Sector Units which figure both in the Union Budget and the Economic Survey. The UPA
government's main assumption it seems is that it will be able to maintain its fine balance between pleasing its
neo-liberal allies and providing some relief to the people, by riding on the growth tide which the Indian
economy experienced in its first tenure. But unless bold and strong measures are taken to provide both



stimulus to the economy and relief to those hit, the condition on ground is not expected to improve.
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SHRI P. VISWANATHAN (KANCHEEPURAM): Hon. Deputy-Speaker, Sir, | come from an ordinary Dalit family. It is indeed

extremely happy to deliver my maiden speech in the Budget Session of the 15t Lok Sabha. At the outset, let me thank the
Congress Party and its dynamic and able leader Madam Shrimati Soniaji, the Chairperson of UPA and Dr. Manmohan Singhii,
hon. Prime Minister of India for selecting me as the candidate for Kancheepuram Lok Sabha constituency and the people of
my constituency for electing me as their responsible representative in this House.

On this occasion, it is my duty to thank our most respected leader and my mentor Shri P. Chidambaram, the hon. Home
Minister and our young and dynamic leader Shri Rahul Gandhiji, a source of inspiration to all of us, especially the young MPs
for guiding the UPA to come to power again and serve the nation. It is widely accepted that based on the successful
performance and good governance of the UPA government and the impact created by its massive programmes like NREGP,
the introduction of the Right to Information Act, Bharat Nirman, Sarva Shiksha Abhiyan, Indira Awas Yojana, Rajiv Awas
Yojana and many other social security schemes, the people of India have reposed their faith and once again given their
mandate for a secular and progressive UPA Government.

On this memorable occasion, let me also congratulate our hon. Finance Minister Shri Pranab Mukherjeeji on his presenting a
people-oriented, growth-oriented 2009-10 Budget with more focus on the welfare of the downtrodden, the marginalized and
disadvantage sections of the people.

Mr. Deputy-Speaker, Sir, | represent Kancheepuram reserved constituency which is newly formed after the 2008 delimitation
and | feel proud to be the first MP of the constituency. The name Kancheepuram immediately brings to one's mind the
traditional hand-woven silk sarees, temples and a number of religious activities. Every Indian woman feels high and proud
when she wears a hand-woven Kancheepuram silk saree as it gives her a graceful and auspicious look and feel. | am sure
that this statement will have the endorsement of all the 59 women Members of this prestigious House, which is the highest in
number since Independence and the House should feel proud about it.

Sir, now | would like to project the socio-economic status of the people of my constituency, the majority of which are
predominantly weavers. The handloom sector of Kancheepuram is facing a gloomy scenario and needs the utmost attention of
our UPA Government to revive the dying handloom sector and safeguard the weaving community. The traditional handloom



weavers mainly depend on the weaving profession for their livelihood. It is heart breaking to realize that they start migrating to
the urban areas for work. They even work as coolies in many places. On this occasion, | recall the recent announcement of
the UPA Government's 100 days agenda of the Ministry of Textiles in the interest of the weaving sector. | trust that our hon.
Minister Shri Dayanidhi Maran will see to it that the weavers are benefited by this.

MR. DEPUTY-SPEAKER: Kindly conclude now.
SHRI P. VISWANATHAN : Sir, this is my maiden speech. So kindly allow me some more time.

Sir, | request the UPA Government to draw a comprehensive plan to benefit the handloom weavers so that one of the ancient
and traditional industries of our country could be saved and the weavers could be well protected. Such a comprehensive plan
could focus on providing interest-free and time-bound loans at least for one year to all the sick handloom cooperative societies
in my constituency and waiving the existing debts of 61 silk weavers' societies to the tune of around Rs. 53 crore and re-issue
new cash credit for them in order to save about 15,000 weavers in my constituency.

Hon. Deputy-Speaker sir, having been actively involved in student's welfare activities during my college days and youth
development activities after my graduation, | have a special place in my heart for the youth in general and Dalit youth in
particular.

It is a known fact that most of the youngsters who are bright in studies are unable to pursue higher studies due to financial
constraints. Education, particularly higher education has become more expensive and therefore many are deprived of their
opportunities. Therefore, there is a need for institutional funding.

Here | would like to make a special mention that our hon. Union Home Minister, Shri P. Chidambaram, during his tenure as
Finance Minister, made a revolution by simplifying the process of education loan from the banks to the students hailing from
the poorest of poor. About 16 lakh such students at the cost of approximately Rs.25,000 crore are able to pursue their higher
studies due to his initiative. He deserves to be complimented for this.

MR. DEPUTY-SPEAKER: Please conclude now.
SHRI P. VISWANATHAN : | would like to quote a Tamil saying in this regard:

"Undi Koduthor uyir koduthor,
Kalvi koduthor kadavwulukku samamanor."

| would like to translate this for the benefit of the House.

"Food-giver is life-giver.
Education provider is equal to God."

| am happy that the bankers are liberal in granting education loan to poor students. However, there is need for further
improvement by the intervention of the Government of India. There should be sanction of education loan at the lower rate of
interest to the economically weaker sections.

IUTEET AQIEGT : SoAchl &l 36T Reprs #F Agr et

SHRI P. VISWANATHAN : Sir, | am concluding. Presently each bank is charging a different rate of interest for the
educational loan. This differential interest rate should be abolished and brought under uniform reduced rate of interest and
waiver of margin money throughout the country by all the nationalized and other scheduled banks so that large number of poor
students could avail this facility.

With this, | would like to conclude my speech by extending my thanks to hon. Speaker and to everyone present

here....(cTdIA)
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SHRI N. PEETHAMBARA KURUP (KOLLAM): Mr. Deputy-Speaker, Sir, thank you for giving me this opportunity. |
congratulate and whole-heartedly support the marvelous Budget presented by our respected Finance Minister Pranab
Mukherjee. | also congratulate the UPA Chairperson Shrimati Sonia Gandhi. Our Government led by the visionary Prime
Minister Dr. Manmohan Singh is committed to the welfare of this great nation. The Budget presents the aspirations and hopes
of millions of men and women who voted back UPA to the power. United Progressive Alliance led by Sonia Gandhi has always
put aam aadmi's interests forward and is committed to the social security and social justice to all sections of the society. The
Budget presented by our learned leader Pranab Mukherjee carries the road-map to prosperity and welfare of this great nation.



| must congratulate first the respected Finance Minister for providing loan to farmers at the rate of 7 per cent and greater
allocation of loans to farmers, who are the backbone of this nation. While congratulating you in this regard, | must also make a
demand to the Government for strict monitoring for ensuring of the loan disbursement by each bank. We must ensure that the
banks and the bureaucracy are implementing the welfare measures of the Government to reach to aam aadmi. | must appeal
to the Finance Minister to have a personal monitoring of the success of this scheme on monthly basis.

Our Government has taken a historic decision to provide subsidy on fertilizers directly to the farmers. | must congratulate
Pranab Mukherjee, Prime Minister and UPA Chairperson Sonia Gandhi for this historic decision. While appreciating your
great initiative, | must also caution the Government for chalking out the plans in a people friendly manner. | am not blaming
bureaucracy, but | must tell that sometimes the welfare measures announced in New Delhi are not reaching the grass-root
level due to the 'snail pace' attitude of the Government machinery. | hope the Government would take all measures and make
this historic decision in a transparent way and the benefits would reach to the farmers as early as possible.

Some Members had already made complaints that in some States the BPL List is prepared on political lines. | would urge upon
the UPA Government to ensure transparency and give instructions to those States to rectify these complaints. Sir, our
Government's Food Security Act may be hampered if there is any discrepancy in the BPL List. We should give strict
instructions to the Government officials for taking benevolent attitudes in preparing the BPL List.

Pranab ji deserves congratulation for giving more allocations to NREGA, Bharat Nirman and National Rural Health Mission. |
know that the Government is preparing another flagship programme called 'National Urban Health Mission'. | must appeal to the
Government for the implementation of this great noble venture, which caters to the wishes of millions of urban poor as early as
possible.

I am representing the Kollam constituency of Kerala State, the most southern part of India. | would like to take this opportunity
to highlight certain demands of this region as well as the State. | am appealing to the Finance Minister for allocating more
funds for the modernization and infrastructure development of the public sector company, Indian Rare Earths. Sir, we should
consider the development and modernization of Titanium-based industries in the wake of global meltdown. Dear Pranab Da, |
hope, you would show kindness to these companies.

| am congratulating the Government for announcing innovative measures for the upliftment of the textile industry. This industry,
where millions of workers are engaged, needs a special care. You have given care to boost the textile industry in the country.
Like several National Textile Corporation units, one unit is also in my constituency in sick position for the past decade. | am
appealing to the Government for the renovation and modernization of Parvathi Mills in Kollam. Several hundreds of workers are
in misery. We must show mercy to these workers. | hope that a kind decision for the renovation of Parvathi Mills would be
taken by the Government.

My constituency, Kollam is the prime area of cashew industry, which brings billions of foreign exchange to the country, and
lakhs of men and women are engaged in this industry. Global meltdown has also affected this industry. | am appealing to the
Government to announce stimulus packages to the cashew industry and also chalk out welfare measures to these lakhs of
workers engaged in the cashew industry as well as to the poor people who are engaged in coir and fishing fields.

With these humble requests, | conclude and thank the Chair for giving me this opportunity to raise these pertinent issues.
Once again | am congratulating and supporting the Aam Admi-oriented Budget presented by Pranab Da. Thank you.

DR. MIRZA MEHBOOB BEG (ANANTNAG): Sir, we have been hearing very healthy discussions on the General Budget
presented by the hon. Finance Minister of the House. | am here to speak in favour of this General Budget.

Sir, | will be very brief. Straightaway | will try to focus the attention of the Government, through you, Sir, to my State, that is,
the State of Jammu and Kashmir. Luckily, the Chairperson of UPA, Madam Gandhi is here.

Sir, the State of Jammu and Kashmir is very rich so far as its revenue generating capacity is concerned.

If you look at the natural resources, water resources of the State of Jammu and Kashmir, the Almighty has endowed the
State of Jammu and Kashmir with huge water resources. But unfortunately, because of a Treaty, which is known as the Indus
Water Treaty, which was signed way back in 1962, we have no control on our own water resources, and the water, which was
endowed upon the State of Jammu and Kashmir by the nature, just flows to the territory of Pakistan, and we have no control.
Had we got any control on our own water resources -- | want to bring it to the notice of the Government — not only the State of



Jammu and Kashmir would have been self-sufficient in power generation, but it could have given it to the rest of the country
also. So, if that Treaty cannot be scrapped, because it being an international treaty, | would request the Government of India
to have a look at it and compensate the State of Jammu and Kashmir and also ask the Government of Pakistan to compensate
the State of Jammu and Kashmir hugely for the loss, which we are facing because of this Indus Water Treaty.

Sir, the State of Jammu and Kashmir, the crown of India, should be looked after well because there is political alienation. If we
concentrate and focus on economic health of the State of Jammu and Kashmir, it can take care of the political alienation also.

Sir, | belong to South Kashmir. | represent, Ananatnag of Kashmir Valley. If we talk about tourism, we only know one place in
the entire South Kashmir, which is Pahalgaon. It has a huge potential so far as tourism is concerned, it can fetch us huge
foreign exchange if we concentrate on it. We have places like Achabal. If | am not wrong, waterfall in Aharbal, is in South
Kashmir. We have Kokarnag; we have Achabal. We have many places. But we do not have the infrastructure. We do not have
the road connectivity to these places, which can fetch the entire country huge foreign exchange. Therefore, | would like to
request the Government of India to give the infrastructure, to give the basic facilities. To focus more on this, | would say, if we
could be given a domestic airport in South Kashmir because there is a huge yatra rush also in South Kashmir, as the
devotees go to the revered Amarnath Cave. So, it has a huge potential. It has pilgrim potential as well as the tourism potential.
So, we can generate huge revenue from these sources.

Sir, | would like to say that it is not only the tourism, we have Kashmiri silk, Kashmiri carpet, Kashmiri agriculture, Kashmiri
horticulture, Kashmiri floriculture, which have a huge revenue-generating potentials. Not only that, in Jammu and Kashmir,
particularly, in Kashmir, there is a huge unemployment. A large number of youth are lying idle; they have nothing to do. |
would like to request the Government of India to give us a special package, which will address the unemployment issue of the
State of Jammu and Kashmir, particularly, in Kashmir The only job providing opportunities to Kashmiri youth is through the
State Government, and the State Government cannot take care of them. Therefore, | would request the Government of India to
give special attention, special care to the State of Jammu and Kashmir, which is the crown of India.

With these words, | conclude.

SHRI ABDUL RAHMAN (VELLORE): My sincere thanks to the hon. Chairman for having given me an opportunity to present
my views on the Budget 2009-10 delivered by our hon. Finance Minister, Shri Pranab Mukherjee.

At the outset, | shall state that the enlightenment of the Budget has undoubtedly offered a form of pragmatic insights and in
turn, it has gained and received constructive response by all categories of people all over the country.

As our country is facing a lot of innovative challenges, it is found necessary to build unified approach with the positive support
irrespective of political differences. Here, | would like to record my sincere appreciation for the greenish initiatives taken in the
Budget for the year 2009-2010 towards a new era.

Some salient and key features of the Budget had attracted me very much. | would like to appreciate it by pointing out some of
them. The Budget has proposed for reducing the proportion of people living below poverty line to less than half from present
levels by 2014. Agriculturists are the main backbone of our Indian economy. The Budget has proposed for the growth of
Indian agriculture at an annual rate of four per cent. The Budget has proposed to increase the investment in infrastructure to
more than 9 per cent of GDP by 2014. The Budget has proposed to support the Indian industry to meet the challenge of global
competition and sustain the growth momentum in exports.

Mr. Deputy-Speaker, Sir, in agriculture the target of credit flow to the tune of Rs.2,87,000 crore is already in action. Now, it
has been increased and set at Rs.3,25,000 crore. Along with that, the short-term crop loan up to Rs.3 lakh per farmer at the
rate of seven per cent interest is continued. It is well appreciated. More than that, one per cent incentive for repayment of the
settlement in schedule is really welcome. Under the Agricultural Debt Waiver and Debt Relief Scheme, those farmers, who are

having more than two hectares of land, can pay 75 per cent of their over-dues till 315t of December, 2009. It is really welcome.
But | appeal to this august House that we are considering here the farmers who are having more than two hectares of land.
What about the farmers having less than two hectares of land? There are so many small levels of agricultural mannerisms.
Definitely, | humbly request this august House to re-consider this and extend the facility to all sorts of agriculturists,
irrespective of the hectares of land or any other land that they are having.

Under NFSA, National Food Security Act, the families living below the poverty line are entitled to have 25 kilos of wheat or rice
per month at Rs.3. Really, this kind of a declaration is very much a welcome one. But as far as Tamil Nadu is concerned, we
can humbly and proudly say that the hon. Chief Minister of Tamil Nadu, Dr. Kalaignar Karunanidhi has announced one kilo of



rice at Re.1. Why not such kind of concession be proclaimed from the Central Government also?

The low level of female literacy continues to be a matter of grave concern. The National Mission for Female Literacy has been
launched by focussing minorities, Scheduled Caste and Scheduled Tribe people. In my constituency, Peranampet is an area
which is having 60 kilometres radius but it is not having the facility of any women college. So, | humbly appeal to the
Government for the formation of a women college in Peranampet.

MR. DEPUTY-SPEAKER: Please conclude.
SHRI ABDUL RAHMAN : Sir, this is my maiden speech. Please give me one or two minutes to conclude my speech.

For Multi-Sectoral Development Programme, Rs.1,740 crore has been allocated for the minorities. This is really not sufficient.
Rajendra Sachar Committee has exposed the ground reality and the matter of pragmatism in this country in all respects and in
all fields. The Government of India should concentrate more on implementing the recommendations in various fields by giving
adequate funds. So, this amount of Rs.1,740 crore is really not sufficient, not enough.

| could recall the undaunted voices of our late Muslim League leaders, Quaide Millath Mohammad Ismail Sahib, Ibrahim
Sulaiman Sait, Ghulam Mohammed Banatwalla Saheb and Sirajul Millath Abdul Samadh Sahib on this floor for minority issues
and for Scheduled Caste and Scheduled Tribe people. They had raised their undaunted voices for the progress of the
minorities and Scheduled Caste and Scheduled Tribe people.

MR. DEPUTY-SPEAKER: Please conclude.
SHRI ABDUL RAHMAN :I am concluding now.

Rs.25 crore has been allocated for new campuses of Aligarh Muslim University both in West Bengal and Mallepuram in Kerala,
which is really a welcome measure. Announcement for the setting up of a mega cluster for handloom in Tamil Nadu has been
made which will definitely give an opportunity for creation of more employment and | am welcoming this also.

The budget for higher education has been increased by Rs.2000 crore over the Interim Budget for 2009-10. A college for
Gudiyattam is necessary in my constituency. | feel privileged to lodge that kind of an appeal in this House to set up one
college for higher studies in Gudiyattam.

In banking so many positive aspects have been declared in the Budget. The concept of Islamic Banking is widely accepted by
the world reformers in the field of economics. This has been implemented in Western and European countries. The
International Monetary Fund has recently announced that the growth rate of global economy will be 1.3 per cent this year. The
Indian economic growth rate has been pronounced in April 2009 to be 4.5 per cent, but the IMF has said that 5.4 per cent is
projected for the coming months. Not only this, the future India will never show any kind of sluggishness any more. On the
contrary, our nation will shine in a unique manner with ferocious representation of youths like Rahul Gandhi under the
prestigious leadership of Sonia Gandhiji. In conclusion, | hope that our nation India would be driven to the visionery height of
developments in all respects alongwith associated service contribution of leaders like Hon'ble Chief Minister of Tamil Nadu Dr.
Kalaighar Karunanidhi who is a unique historical excellence.
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*SHRI ABDUL RAHMAN (VELLORE): Sir, as my constituency Vellor is a most backward area having a large number of
economic downtrodden area like Beedi workers, tannery labourers weavers and so on.

In order to alleviate and redress the grievances of poor sections of my area, | humbly appeal to set up a mega industry to be
incorporated with this Budget 2009-10. All requisites of industry formation will definitely cater to the adequate expectations of
the Government.

In banking industry, Islamic Banking concept is a very successful mode everywhere in the world. As this banking mode is a
vital one to do all sorts of banking business against financial exploitations like undue and enormous amount of interest. This



concept reiterate the trade policy only. This is welcome by all financial institutions all over the world. Nowadays, mostly
European countries, Western and Arab countries are having Islamic Banks irrespective of religion or any specific caste. This
is more visible for all sectors of any country in the world.

If this banking system is implemented in India, our national economy will definitely find a clear strategically development in
banking industry.

Recently, a committee formed by our Government of India under the leadership of Shri Raguram Rajan has revealed the
necessity of setting up Islamic banks in India which will cater to all prosperous activities in Banking industry.

* Not recorded.

*&€* This part of the speech was laid on the Table.

Therefore, | humbly appeal in this August House to take adequate initiatives to set up a committee to establish Islamic Banks. If
Government of India made any special coordination from World Islamic Banking Forum, | am ready to coordinate with our
Government to have delegation either to go to Islamic Banking Forum, | am ready to coordinate with our Government to have
delegation either to go to Islamic Banking Body or to invite them to visit us to have essential interactions.

In recent financial crisis what all banking institutions faced all our the world, it was proved that only banking sector which is
having Islamic Banking Policy could revive without any adverse impact. Some International banks nowadays like Citi Bank,
HSBC etc. are having Islamic Banking cell apart from their conventional banking activities. Hence they find Islamic Banking
cell earns more profits rather than their usual conventional banking business.

With this, | conclude my speech and | support the Budget of 2009-2010.*
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The heterogeneous nature of geographical distribution of the cooperative banks with 85% of banks being
located in just 5 states. Co-operative banks are best suited organization to the future process of financial
inclusion in all parts of the country. The co-operative provides credit and banking services mainly to poorer
section of society and therefore any move that weakened the co-operative banks would adversely affect the
less privileged segments of the population. It is also important that the urban co-operative banks were
strengthened and more new banks were encouraged to be organized in all states in good numbers. The
introduction of the sec 80 P (4) has hampered the growth of these banks as their capital formation has slowed
down considerably. The deduction provides in the Act was introduced in 1966 after due consideration of the



role still remained the same. As such there was no reason to have this deduction removed in 2006-07 budget.

The co-operative banks being member driven mutual organisations, did not have access to capital markets,

and they had to depend heavily upon retained earnings to ensure that they met the requirements of the CRAR

norms. Co-operative banks should therefore be allowed to augment their own funds by ploughing back the

surplus without tax being deducted, in true spirit of mutuality, as it is being practiced in many other countries of

the world.

Rationale in submission on restoration of income tax deduction to Co-operative banks:-

1.

2.

Co-operative banks are not seeking any new relaxation in the budget.
They are only seeking a reversal of the injustice done to them in 2006.

For over 100 years, Co-operative banks income has never been taxed for the reasons that
continued to be valid even today.

When the Co-operative banks were brought under the purview of the Banking Regulation Act 1966,
amendment to Income tax Act ensured that they were not treated as commercial banks from

income tax angle.

underlining the importance of co-operative banks, Sec. 80 P (2) (1) was introduced in 1967 budget
when Smt. Indira Gandhi was Prime Minister, to protect the interest of Co-operative banks.

The concept that co-operative banks are social sector banks which support the unorganized
sector, and need different dispensation, has been well understood and recognized for 40 years.

Since, state co-operative banks and district co-operative banks finance agriculture activities and
the urban banks provides credit to very small borrowers, they are also exposed to much higher
risk and therefore deserve to be protected through relaxation and concessions.

The premises of equating co-operative banks with commercial banks which formed the bases of
introduction of Sec. 80 (P)(4). For the removal of co-operative banks for the purview of Sec 80
(P)(2)(1) in 2006 is inherently faulty and incorrect. Cooperative banks are conceptually and
structurally, different from commercial banks, as is obvious from the reasons cited below:

i. Co-operative banks are member owned institutions based on one man one vote principle as

against commercial banks that are shareholders driven with direct co-relation between

control and number of shares held;

ii. Size of average co-operative bank is miniscule in comparison to that of an average commercial

bank;

ii.Cooperative banks are local in character with very limited geographical spread as against the

national-international presence and operations of commercial banks;



iv. Cooperative banks predominantly serve people of limited means in urban areas, small and
marginal farmers in rural areas. Their small exposure limit on account of their small capital
base ensures that as per exposure norms, cooperative banks cater smaller borrowers;

v. Cooperative banks constitute the life line of local economies. They mobilize local resources and
redeploys them locally to boost the region's economy, that helps in the process of
financial inclusion. They can only grow if the entire surplus in the form of reserves is
allowed to be retained without 30% of it being taken away as income tax;

Vi. The nature of share capital of cooperative bank is different form that of commercial banks.
Shares of cooperative banks can be withdrawn and to not appreciate in value. Cooperative
bank do not have access to capital markets. Retain earnings are important to them for
meeting CRAR norms.

DR. G. VIVEKANAND (PEDDAPALLY): Hon. Deputy-Speaker, Sir, thank you very much for giving me this opportunity to
speak on the Budget. My father was a seven-time Member of Parliament, and our hon. Shrimati Sonia Gandhi had given me
the ticket upon Shri Rahul Gandhi's call that the youth should come forward. It is because of her blessings that | am able to
participate in this Budget discussion.



The Congress Party has always presented innovative and bold Budgets. If one can recollect that in 1991 -- when there was a
financial crisis, our hon. Prime Minister -- who was then the Finance Minister -- had presented the most difficult and innovative
Budget at that time. At that time, the country had mortgaged the country's gold to raise $ 2.2 billion loan. At that time, he
initiated the liberalization programme with a human face. It was then that about Rs. 30,000 crore were budgeted for rural
development, and it was since then that all the successive Governments started allocating huge funds for the rural
development.

Today, with world recession taking place in most of the countries globally, where they are giving Budgets with fiscal deficit and
going for loss-making Budgets, our hon. Finance Minister has given a Budget with Rs. 4,95,000 crore of deficit going towards
rural development, infrastructure development and highways development.

So, this Budget is mainly going towards ensuring more jobs creation in the rural areas and thereby ensuring that poor
people are able to get more food grains. For the first time, he has started giving fertilizer subsidy directly to the farmer. This is
a very good initiative which our Finance Minister has taken. This will ensure that slowly we are on the way to giving direct cash
subsidy to the people who are below the poverty line. Deliverables have always been a concern in this country. | am sure with
this direct subsidy going to the people, it will go a long way in alleviating poverty. It is understood that about Rs. 20,000 per
family and about Rs. 1,00,000 are given as loans to these people. If we are able to make this cash transfer scheme available
directly to the poor people, | am sure the poor people will definitely decide as to what is good or bad for them.

Sir, the Finance Minister, who way back in 1985 was the first to introduce the NREGS, provided funds to it. It is because of his
vision that today we are able to get higher allocation under the NREGS. | would request the Finance Minister to introduce some
provisions for giving direct cash subsidy. | hope the Finance Minister will include such provisions that there should be
compulsory education in all the rural areas and also ensure that health insurance is taken up.

Our State of Andhra Pradesh has introduced the Rajiv Arogyasri Programme under which more than 3,20,000 operations have
taken place at a cost of below Rs. 2,00,000 in each case. This is a unique scheme, and | would request the Finance Minister
to see whether this can be implemented all over the country.

Our Finance Minister referring to our public sector units said that we would not like to sell our family silver. He has rightly
mentioned that he would not like to sell to bridge the fiscal deficit. He said that he would use that money for modernization and
strategic investment and also ensure greater autonomy of the public sector units. | am sure that when the shares are sold, with
these new measures, the family silver will turn into gold.

| will request that under the Sarva Shiksha Abhiyan, the Finance Minister should allocate more funds towards construction of
toilets in schools. | would also suggest that a National Water Commission should be set up to ensure that the various
programmes for safe drinking water are properly implemented.

Sir, | come from an area which is dominated by coalminers. An allowance of Rs. 800 which is given to the coalminers who
work underground is exempt from tax. | would request the Finance Minister to increase this exemption limit from Rs. 800 to Rs.
1800.

The hon. Finance Minister has increased the agricultural credit for agricultural sector from Rs. 2,87,000 crore to Rs. 3,25,000
crore which, | am sure, will go a long way in assuring prosperity in the rural areas.

With these few words, | once again thank you, Mr. Chairman, for giving me this opportunity to speak.
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*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM):

We all know the world economy is passing through turbulent times. As repels of the global economic
crisis and slow down is being felt by all countries in the world, the Indian Economy is also facing the economic
challenges. With the able guidance of our UPA chairperson Smt. Sonia Gandhiji and honourable, dedicated
Prime Minister Dr. Manmohan Singhji, we are squarely facing the challenges. Our Honourable Finance
Minister, the modern Kautilya, Sri Pranab Mukherjee presented a balanced budget to face this economic
challenge, by aiming at inclusive growth with high GDP growth of 9 percent per annum at the earliest. When
the challenges come we should renew our energy to meet the challenges. Many steps were announced in this
budget for the revival of economy.

As we all know that with the persistent efforts of the government the fall in the growth rate is arrested at
6.7 percent.

* Speech was laid on the Table.

For India to become the developed country, it should have good infrastructure. The finance Minister has
given utmost thrust to the development of infrastructure in his budget proposals. The budget proposal of
strengthening the India Infrastructure Finance Corporation Limited (IIFCL) to evolve the takeover financing
scheme in consultation with banks.

It is very happy to know that IIFCL will refinance upto 60 percent of commercial bank loans for PPP



projects in critical sectors over the next fifteen to eighteen months, as IIFCL and banks are now in a position
to support projects involving total investment of Rs. 1,00,000 crores.

The proposal on highways and railways, urban infrastructure and Accelerated power development and reform programme

(APDRP) are welcome steps.

We all know India is predominantly agricultural based economy, with 60% of population still depending on it
and in the recent past it has recorded a growth rate of 4 percent. The target of agricultural credit flow of Rs. 3,
25,000 crores is really laudable.

The interest subversion of additional one percent for short term crop loans upto Rs. 3 lakhs per farmer and

extension of time for 25% debt relief to marginal farmers utpo 315t December 2009 is a welcome step. |
request the finance minister to extent this u pto the end of this financial year i.e. 31 March 2010.

Now | want to bring to the kind attention of the Honourable Finance Minister that the allocation of Additional Rs.
1000 crores to the Accelerated Irrigation Benefit Programme (AIBP) is a step in the right direction. All states
which are concentrating on development of irrigation projects should be provided all financial help. The state
of Andhra Pradesh under the Dynamic leadership of Honourable Chief Minister Sri Y.S. Rajashekhar Reddy
has given lot of importance for the development of irrigation projects in the state. | urge the honourable
Finance Minster Sri Pranab Mukherjee, to give appropriate directions so that enough funds flow from the
center to states and the irrigation projects are completed on time and thus benefiting the farming community,
as these projects were declared as National projects by the Union Government.

The proposed task force on the study of loans taken by the farmers from private money lenders in
Maharashtra is a welcome step. | request the finance Minister to increase the scope of the proposed task
force so that all the states in the country will be covered and the Government also will get realistic view of the
gravity of the situation so that appropriate measures can be taken.

To encourage use of nutritional fertilizers, pricing and Subsidies of fertilizer based on the nutritional values
than on the product based is a well come step. This will definitely increase the productively level of our
agricultural fields and the subsidies reaches the target and more needy farmers. Here | want to stress that no
enough soil testing mobile vans are available in the country and | request the finance minister to allocate
enough funds so that our farmers get enough support to go for the use of innovative nutritional based
fertilizers products in the next 2 to 4 years. | request the Hon'ble Finance Minister to encourage the use of bio-
fertilizers also, which will help in sustaining the friendly environment.

Allocation of Rs. 4000 crores for the Rural Infrastructure Development Fund (RIDF) is a welcome step. Here |
request the finance minister to evolve guidelines so the SHG will get funds under micro and small enterprises
from SIDBI (Small Industries Development Bank of India). This will help in achieving the target of 50% S.H.G.
s members coming under banking preview in the next five years and all women become part of economic
growth of our country.

The steps enumerated in the budget for Aam Admi, for more inclusive growth involving creating entitlements,
backed by legal guarantee to provide basic amenities and opportunities for livelihood to vulnerable sections
are welcome. Proposed allocation for NREGS to Rs. 39000 crores is a welcome step. This will help in getting
real wages of Rs. 100 per day and will benefit more than 5 crore households.



New scheme Pradhan Mantri Adarsh Gram Yojana (PMAGY) with an allocation of Rs. 100 crore launched on
pilot basis for integrated development of 1000 villages having population of scheduled castes above 50 per
cent is a welcome step. | request the Finance Minister that based on the results of the pilot projects this
scheme can be extended to thickly populated Tribal and Backward class Villages.

The Government initiative to actualize the proposals under the proposed National Food Security Act
(NFSA), where in every family living below the poverty line in rural and urban areas will be entitled by law to 25
kilos of rice or wheat per month at Rs. 3/- a kilo.

Here once again | want to bring to the attention of the house that in my Home State of Andhra Pradesh
the new Government headed by our Hon'ble Chief Minister Sri Y.S. Rajasekhar Reddy put his first signature
on the G.O, which will entitle each family living below poverty line to get 30 kgs of rice at Rs. 2/- a kilo. |
request the finance minister to study the scheme, which is very effectively promoted by Andhra Pradesh

Government.

The Proposal to increase the female literacy is a welcome step. | sincerely believe that the launching of
National Mission for Female Literacy with focus on minorities, SC, ST and other marginalized groups will
definitely reduce the illiteracy by 50% in the next three years.

The increase of Rs. 2,057 crores over and above Rs. 12,070 crores for the National Rural Health
Mission is a welcome steps. It makes India more healthy nation.

As Finance Minister stressed India is Young nation now. All the proposals for the youth are welcome. The
mission in education through ICT with increased allocation of Rs. 900 crores is a welcome step. The Rs.
2,113 crore allocated for |ITs and NITs which includes a provision of Rs. 450 crore for new |ITs and NITs.
And Rs. 827 crore allocated for opening one Central University in each uncovered State are welcome steps.

| welcome the proposal that the Donations to electoral trusts to be allowed as a 100 percent deduction
in the computation of the income of the donor. This will go along way in bringing electoral reforms in our
country.

Scraping of Commodity Transaction Tax (CTT) will definitely improve the commodities market.

The increase in the Income Tax exemption limit for senior citizens by Rs. 15,000, for women and others
by Rs. 10,000 each is a welcome step.

| request the Honourable Finance Minister to increase the exemption limit to women by Rs. 20,000/-

With these few words, | thank you for having given me an opportunity to participate in the General Budget for
2009-10.



*SHRI S.S. RAMASUBBU (TIRUNELVELI): At the outset | would like to thank and congratulate our finance minister hon.
Pranab Mukherjee for presenting the "Aam Admi" — pro-poor budget. This progressive budget is widely welcomed by all
sections of the people.

In spite of all global economic recession and meltdown our finance minister is presenting the budget by including job creation,
economic revival, social progress and fiscal consolidation. The budget carries forward inclusive growth. The budget is mainly
focused on rural economy.

Agriculture - Agriculture development is mainly given importance in this budget.

Tamil Thirugural says: Thrugural is the real producer of food materials are agriculture people, we people are depending only
upon them. The target of credit flow set at Rs. 325000 crores which is raised up to 38000 crores over and above the target of
previous year.

Welcome the decision of provision that Task force to be set up to examine the issue of debt taken by a large number of
farmers in some region of Maharashtra from private money lenders who were not covered by the loan waiver scheme
announced last year. | request you kindly to examine in all the states including Tamil Nadu. Since in almost all the states the
rural money lenders are exploiting this poor agriculture people by collecting abnormal rate of interest from their money lending.
The Government should take measures to ease the farmers from the suffering of indebtedness.

* Speech was laid on the Table



Many number of pesticide producers are supplying and producing without giving ISI certificates. The farmers are cheated.
The low standard pesticides are unable to remove the diseases which frequently engulfing the crops cultivated by the farmers.

I request you Sir, a minimum support price for vegetables should also be fixed by the Government to protect the farmers from
losing the money by supplying the vegetables in lower price which are lower than the cost of production.

Irrigation — The increased allocation under accelerated irrigation benefit programme and "Rashtriya Krishi Vikas Yojana" will
go a long way in helping the farm community.

Our Government can formulate a plan to construct a new river from Kashmir to Kanyakumari. It will show and specify the
National Integration. It may be in the name of our leader Rajiv Gandhi he was the exponent of National Integration when there
is heawy rain and flood in North India, we can channelise this excess water into this newly established river and water can be
utilized for agriculture and also for the drinking water supply of all the states.

Welfare of workers in the Unorganised Sector - Implementation of Social Security Scheme for building construction
workers, builders, Beedi workers and rickshaw pullers. This scheme is going to benefit the workers engaged in these
industries. In my Constituency a large number of workers especially ladies are engaged in Beedi making industries. In order
to give protection from health hazards the EPP hospitals are there in some area. The hospitals are not having adequate
doctors, assistance, medicine required to these people. Sir, | request you to kindly provide required doctors and necessary
medicines to this hospital.

New NREGS - The focus on inclusiveness lay through the increased allocation under NRGES by 144 percent. About 39100
crores of rupees have been enhanced. Moreover 44.7 million house holders are expected to be covered this year against 33.9
million this year.

Female Literacy — In this budget sir, Nakim mission for female literacy to be launched which focused on minorities, SC, ST
and other marginalized groups with the aim to reduce the female illiteracy.

Bharatdharan a great Tamil poet says: If there is no education to the women, then it is equal to the barren land which is not
yielding anything.

QOur government is giving predominant role for women both in society and politics.
Handloom: Our Government has announced "Mega Cluster" each in West Bengal and Tamilnadu.

In Tamil Nadu, large number of handloom and powerloom units are functioning and huge number of workers are engaged in
this industry. Many number of skilled and semi-skilled workers are largely available in various districts of Tamil Nadu.

| urge the concerned Minister and Finance Minister to establish it. Handloom mega cluster in Tiruchili constituency. It will be
helpful to protect the handloom industry and workers enormously from my constituency.

Banking: We are having a sound financial system and monetary institution to stabilize our economy from global crisis and a
slowdown. After the nationalization of 14 commercial banks by Inderaji, our monetary system had changed tremendously.
Even though the developed countries are facing the financial crisis and recession. Our financial system and policy is readily
protecting our economy from crisis. Most of the banks were collapsed was developed countries. But our monetary policy and
our RBI control over banking system regularized the Indian financial system. We are protected from global crisis.

Lakhs and lakhs of students are benefited by education law. Our U.P.A. Government directed the banking sector to give
adequate financial assistance for education. Most of the students have completed their education. Many numbers of students
are having the problem of repayment of loan and interest on the loan since they are not able to get a suitable employment
opportunity. | urge upon the Hon'ble Finance Minister to waive at least interest of the loan which are mounting and burdensome
for students.

Power: Power factor is important for all the development of our country. We are deficit in power production in almost all the
States. Even though our Government takes various steps to augment the power position, we have yet to produce more power
to meet out the growing demands.

An Inter-Government Agreement on Nuclear power production project was signed on November 20, 1988 by then Prime
Minister Rajiv Gandhi and Soviet President Mikhal Gorbachev. The project is still in progress without bring out the generated
power to the public. Our Government should take immediate steps to accelerate the power production in Kondamkulam project



which is established in my constituency. In Tamil Nadu, there is a heavy shortage of power.

Due to shortage of power, the New Economic Zone at Nangueri and SIDCO in Kangiakanduam is in slow progress. They are
expecting power from Kondamulam project.

Taxation: The budget has hiked the Income Tax exemption to the individual by Rs.10,000/- over and above the already
available limit.

Abolition of surcharge is condemned by all. Abolition of Fringe Benefit Tax is giving benefit to both employees and employers.

In my constituency, the agriculture people are getting irrigation facilities from Thaupravaam and Chitorny which are hailing
from Western Ghat. But the channels and irrigation tanks are filled with "Amalai" plants and enormous problem to bring the
water through its channels. The channels must be rejuvenated and repair work must be done. The "Amala" plants should be
eradicated. Our Central Government should allot funds for the rejuvenation and repair work of all these channels and irrigation
tanks.

Assistance to Sri Lankan Tamilians

500 crores of rupees are allotted by our Government for the betterment of the Tamil people who have lost their homes and
properties during the war period. It is an humanitarian assistance to the Tamilians in Sri Lanka in order to establish hope in
their life to rehabilitate their position.

Finally | hereby conclude that the budget is growth oriented and welcomed by all the people. It is providing social protection
and economic development for all the sections of the people.

*SHRI P. T. THOMAS (IDUKKI): As | represent a predominantly rural constituency and being the son of a farmer, | must
compliment the government for showing extra-ordinary sensitivity towards the needs of rural India, without negating the need
for sustaining the momentum of growth, through this first Budget of the new UPA government. It is remarkable that even in a
period of recession across the world, we have introduced a growth-oriented and pro-poor Budget.

It is interesting to recall when our first budget was introduced in 1947 immediately after our independence. The budget
provision was only 197.37 crores whereas today it has been increased manifold.

Sir, the increased allocations for a large number of people-oriented programmes like the NREGP, the national Rural Health Mission,
the Urban Renewal Programme, the scheme for the waiver of poor farmers debts, for education, rural infrastructure, the social security
scheme for the unorganized sector, among other things, are part of our earnest and sincere efforts to ameliorate the plight of the poor
and to bring about more inclusive and equitable growth in the country.

Sir, mint the partner publication of wall sheet journal rightly comments that it is a more inclusive developmental budget. Yes, itis
really an inclusive developmental budget.
Through the effective implementation of these programmes, all sections of our people will get to experience the fruits of
development. The emphasis is on bridging the rich-poor and the urban-rural gap to which the UPA government is committed.
Qur focus is on expanding our infrastructural base, providing quality health care and education, address the shortfall in the
energy sector and on taking the right initiatives for the empowerment of the weaker sections, the minorities, the unorganized
sector and everyone who needs the helping hand of the government today.
Sir, we have to achieve consistent economic growth. In spite of the serious crisis the world economy is confronted with India under
UPA government, managed to achieve an average of nearly 8 per cent growth in the last five years. When we compare it with the

average growth of about 5 per cent during the NDA years, we can understand the effectiveness of our programmes and the efficiency
with which we had implemented them.

Iwould like to congratulate our visionary leader hon. minister and UPA chairperson Soniya Ji in this regard.



Sir, according to a recent study only by 2050, will more than 50% of our people begin to enjoy the benefit of urbanization. City-centric
development will not address the concerns of our rural people today. Yes, sir, cities are the show-windows in a globalised world. We
need to take development to the villages not as a concession to them, but as their rights under our democratic system. Today there is
a competition to grab the rural market by everyone-to spread rural telephony, the media-network and to take the consumerist culture
into the rural areas. But not many ask: with what will our rural poor fall for this market? The challenge before us today is that of
empowering the rural India in real terms.

Sir, we want to urban India to shine reflecting the glow coming from rural India-from the faces of our rural masses. It has to be real. We
have seen what happens when you try to sell a mirage-try to bluff our people. They will call your bluff at the earliest opportunity-as we
had seen in 2004. our rural people are only lacking in wealth-but not in prudence and common sense. It is, therefore, essential that
everyone involved should demonstrate genuine commitment to implement our well-conceived plans. It can have real value for the rural
poor only when they are also able to enjoy the fruits of development.

Sir, the Budget reflect our government's recognition of these truths as also its commitment to address them within the broad

framework of justice and equity. The 1 1t Five Year Plan allocates more than 50 per cent of the Central Gross Budgetary Support to
agriculture, health, rural development and education, the sectors that need the most focused attention of governments at all levels.

Sir, for the coming several years the Congress-led UPA government will be remembered for the revolutionary legislationi.e.
National Food Security Act which is emphasized in the budget.

Sir, there are, however, certain areas to which | would draw the attention of the Government. Many of our well-meaning programmes
are defeated at the implementation-stage. Take the case of education-loan for example it is really a welcome relief to the students
commission but sir some bank officials are behaving like feudal landlords. They are not even giving applications forms to the students
specially SCs/STs. The Government's policies provide for loan without collateral security. It is practically impossible for any genuine
applicant to obtain a loan without collateral security today. The financial institutions should be made more accountable and transparent
in their functioning. The Banking Consultative Committee's recommendations on various aspect of the financing for agriculture,
education and other pro-poor programmes are often violated by these institutions. We have to guard against that. For many the
complexities associated with not having proper title deeds, for the limited properties they have, make their task sometimes extremely
difficult.

Sir, my constituency Idukky is one of the major spice-producing districts in the country. The spice-producers across the country face
various problems. Most of their products do not get the price they deserve to make their production commercially viable. The
producers often do not get the benefit of the increase in prices in the international market. Mostly it is the traders who take away those
benefits. The government need to be more sensitive to the needs of the producers of the spices in the country.

Sir, similar is the plight of the producers of coconut and rubber in the country. In recent years the fluctuation in prices in the market was
so varied that the producers had to face very unpredictable situations. Partly this is to do with international factors. But it is also to do
with our domestic polices. Considering that only very few States in the country produce rubber, it is for us to create demand within the
country by switching to the use of rubber in many areas where plastic is used as a substitute, which also contributes to many of our
environmental problems.

Sir, another important area to which | would like to draw the attention of the government is to the plight of the plantation labourers in the
country. As many of us are aware, most of these labourers are engaged on seasonal basis. For periods ranging from one third to half
the year many of them have to remain without jobs, thus pushing them to the fringes of our society. | would request this government to
be more sensitive towards their condition and declare all the plantation workers as belonging to the BPL category. With such laudable
programmes that we have announced through this Budget for the welfare of the BPL category, the plantation workers should be able
to enjoy those benefits as a matter of right. To take the fruits of this government's initiatives effectively to the target groups, it is also
essential to simplify the procedure for identifying the BPL categories. They should not have to run around the corridors of the
government offices for certification. The people's representatives can have a role in this.

Sir, we have taken on the challenge of brining about inclusive growth, of reducing the rich-poor gap, of bridging the urban-rural divide. |
am sure our people across the country are beginning to feel its impact and to take note of it.



*SHRI K. P. DHANAPALAN (CHALAKUDY): | welcome the budget presented by the UPA government. Being
a first time member, it is definitely an honour and privilege to stand and express my views in the first budget of

this 15 Lok Sabha. The comeback of the government led by Dr. Manmohan Singh with the able leadership of
Smt. Sonia Gandhi is the testimony of the faith reposed by the people on these tallest leaders of the country.

The budget is not merely a financial statement but the reflection and view of the political will of my party. It
puts a clear emphasis on infrastructure building through substantially higher allocation for JNNURM, Bharat
Nirman, national highways, railways etc., alongwith an initiative for funding of PPP projects through IIFCL and
banks. Through this budget, the FM has also shown his keen interest on the importance of education and the
need to help those less fortunate.

The budget has focused on inclusive growth and bridging the rural urban divide by promising banking
presence in all un-banked blocks, housing for urban poor, 1% interest relief for farmers who paid short term
crop loans on time, 45% hike in allocation for Bharat Nirman and a new scheme for 1000 villages with SC
majority.

* Speech was laid on the Table.

The increase in the allocation of the Women's Self Help Groups to Rs. 500 crores from 100 crores definitely
brings about a profound transformation in rural areas and a major up-liftment for the women who have now
become independent and an earning member.

The internal security figures top on the government list highlighting the need for modernization of police
forces and strengthening of coastal security. The aftermath of the Mumbai fiasco has necessitated thinking on
the coastal security. The budget has indeed made provision for the coastal security. But, Madam Speaker,
Kerala has a vast coastline and infiltration is expected from any corner through the sea. The LeT in-filtered
state is volatile in nature and needs to have more coastal security as well modemize the state police
machinery.

The reduced basic customs duty on life saving drugs for cancer, hepatitis-B and rheumatic arthritis is a
welcome measure and much relief to the needy but some more diseases are required to cover especially
those like Alzheimer, etc.

The Hon'ble Finance Minister has rightly said that efforts are required to create a competitive progressive and
well-regulated education system of global standard which would meet the aspirations of all segments of the
society. The students passing from IITs and |IMs alone should not be the distinguished students. Students
from the normal institutions and universities should have the opportunity to be par excellence. And the
introduction to cover the interest paid on any loan taken to pursue any field of studies is proposal in the right
direction for the economically weaker section of the youth in the country. This definitely reflects the vision of
my party's dream for the upliftment of the young generation. The R & D facilities in universities and institutions
should be raised and more library and reference facilities should be made available. The mention of
establishing a center of Aligarh Muslim University in Malappuram, Kerala was a long drawn requirement.
Countries like Australia, UK and USA are now looking at Indian students as a source of revenue to their
exchequer. We need to tell the world that our education is also of world standard and definitely we should



believe that one day our universities will once again become Nalanda Universities. Let me invite the attention
of the Government the demand of Kerala for an lIT.

The Finance Minister has fine tuned a 25 kg. of rice or wheat for the BPL families of rural or urban per month.
Some measures should be adopted for failure to lift this quota so that the poor get their entittled measures of
food.

Sir, now let me specific to some of the burning issues related to my state and constituency which needs
immediate attention and funding/financial support by the government. There is an everlasting demand to
increase the procurement price of coconut growers are doubly burdened with the influx of palm oil in the
market. The import of palm oil should be stopped immediately or coconut oil is given price subsidy. Burning
issue we are facing in our society is scarcity of drinking water in our villages. Sir, please introduce a
"GRAMIN" Drinking Water" Programme.

The Kerala agriculture sector is totally different from other states. The Kerala farmers are mainly more or less
depending on cash crop like coconut, rubber, pepper, arecanut, cardamom etc. The farmers suicides mainly
taking place in Kerala are in this sector. The Kerala economy is mainly depending on the small and marginal
growers of the cash crops. More financial aide and scientific approach is required in this cash-crop sector for
the welfare of the small and marginal growers.

Kerala no doubt is the most advanced state in health care. However, it needs an international R & D Lab to
eradicate the frequent bout of influenza and other water borne diseases especially during the monsoon
seasons in the coastal regions. This has been on the rise in the past 3 years.

Kerala, the Gods Own Country has produced lot of doctors, nurses and other medical staff than other states
of India. Lakhs of Doctors and nurses from Kerala working around the globe contribute highly to the foreign
exchange of our economy. This peculiar situation has necessitated a Medical University to be set up in the

State of Kerala. It will help to produce more Doctors and other paramedic staff and give a boost to the
economy.

For last so many years, India has never achieved any medals in the field of athletics in Olympics. We require
a concrete sports agenda for fulfilling the long cherished dreams of the hundred crore Indians. Kerala has
produced internationally reputed sports personalities especially in the field of athletics like P.T. Usha, Shiny
Wilson, M.D. Valsamma, Anju Bobby George. Kerala is the best place to start a sports university that will roll-
out good athletes and sports personalities for the country. Now is the time for thinking of such Universities and
aide it with substantial funds for the development of sports sector.

The Labour force in Kerala, especially in the un-organised sectors like the Bamboo/Tweeds industry Tile,
Weavers, Coir, bricks, Palm, Ramacham and Inland fishermen is a fragmented segment. Being in the un-
organized sector their employment and wages are erratic. Conventional diseases are catching them due to
the nature of their work. Therefore, they should be included in some welfare scheme outlined by the
Government.

The Housing Scheme announced in the budget should be extended, with a little change, to the fishing
community living on the coastal areas in Kerala as most of them are rendered homeless during monsoon
season. They are also rendered penniless as there is a ban on fishing for 45 days during the monsoon



period. This needs urgent intervention and inclusion in the proposed scheme. Also Madam, the Coastal Zone
regulations in force now stand in the way of Fishermen Housing Programme. | request to give relaxation of
CRZ in coastal areas of Kerala.

My constituency Chalakudi is famous for the Tile Industry which provided employment for many. For want of
proper marketing and financial support, most of the tile factories have shut down. The Government should

consider forming a special package to revive this industry.

Another major intervention required by the Government by way of a special package is for the Periyar River
which is the lifeline of central Kerala particularly Ermakulam and Trichur districts of Kerala. This river is the
backbone for agriculture, irrigation and drinking water supply for year together besides being a holy river. Due
to industrialization, this river has now been highly polluted as in the case of Yamuna in Delhi and thus needs an
action plan to revive this River Periyar on the similar line of the Yamuna River Action plan adopted in Delhi.

Crores of Indians are working in various foreign countries which include millions of Keralities also. Main
source of income of the state is their contribution towards their families in the native state. Due to recession,

lot of Indians are returning empty handed. The Government should consider implementing some schemes for
re-settlement that should include generation of employment for such returnees urgently. The Finance Minister
should include soft loans through financial institutions for their re-settlement and re-employment. This would
definitely stop suicides of Indians abroad.

Infrastructure development certainly seemed to beat the heart of the budget bases on the facts that
infrastructure development alone will generate income alongwith providing employment opportunities to a
large section of the people.

| would like to emphasis one thing more. The Government is announcing lot of financial schemes through
banks and other financial institutions are not approachable to the common masses who are really needy to

avail the Finance. So | humbly request the Finance Minister for the strong implementation and monitoring of
these schemes to the needy.

Today the world is facing a reverse trend and major financial crunch is the order of the day. Yet
notwithstanding such huge reverses, | have no words to praise this Government for having brought out this
Cinderellea moment to the entire Indian society.

With this | conclude my speech by stating that | support the Budget 2009-10.
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*SHRI S.P.Y. REDDY (NANDYAL): Hon'ble Finance Minister predicted the G.D.P. in industrial will rise from 6.8% to 9% and
Agriculture G.D.P. from 1.8% to 4%.

Now, | will not talk of industrial G.D.P. | talk only Agriculture GDP.
Agriculture G.D.P. for the last year i.e. 2008-09 is 1.8%, which is almost stagnant and now projected to increase to 4%.

Our country is an agriculture country. Our economy is an Agriculture economy. Our 60% to 65% of people do and depend on

Agriculture. And agriculture depends on rains.

Good and equally spread rains, G.D.P. will rise to 4% to 6%, bad and uneven rains, G.D.P. will fall to 1% to 2%. This is our

status.

Now, what is our Hon'ble Finance Minister has done in this budget to increase Agriculture G.D.P. from 1.8 to 4%. | say,
nothing, absolutely nothing except praying rain god for good and equal spread rains. Now, in this advanced technology age,
we are not only depend on god but also we can depend technology. Suppose there are no rains, we should be able to give

supplemental rain using sprinklers rain by utilizing ground water.

Now, there are a few important things:

1. Ground water development
2. Micro Irrigation
3. Solar fencing for growing Two-Three Crops in the same agriculture fields.

Our Hon'ble previous finance minister did recognize the ground water importance which is coupled with repair and renovation
of old and dilapidated water bodies. He did start pilot project, and ultimately requested state governments to go to World Bank.
Nothing much happened. Lakhs of old water bodies are languishing for repair and renovation.

The importance of ground-water cannot be overemphasized. I request the Hon'ble Finance Minister to take corrective steps to
increase ground-water table.

Second is micro-irrigation. Here our Hon'ble Finance Minister has given 300 crores for Micro-Irrigation for entire India. 3500 crores
for Common-Wealth Games and 300 crores for Micro-Irrigation. Alas! Where are we going? The trends of the advanced counties are
adaption of Micro-irrigation techniques. Micro-Irrigation consumes less water, gives more yields, both quality wise and quantity wise,
labour requirement is minimum. Our Government of Andhrapradesh is giving 90% subsidy on Micro-Irrigation and I think Gujarat
government is also providing 90% to their farmers. Presently Government of India is giving 40% and put a ceiling on each individual
farmer should not cross Rs. 50,000/- subsidy component. I request government of India to increase the percentage of subsidy to at
least 80% and no ceiling on individual farmer. The budget be revised from 300 crores to 5000 crores for Micro-irrigation.

Also, states like our Government of Andhra Pradesh are spending Huge amounts on irrigation AP State budget outlay, budget outlay for
2008-09 is more than 30.000 crores. Government of India should liberally come forward to help the states that are constructing large
Irrigation projects by way AIBP assistance. Now, I come to drinking water our Hon'ble Minister has given 100 crore for stand-alone
Mineral water plants for schools.

Here, I want elaborate. 50% of our diseases are Water-born diseases and caused by drinking unsafe water.

Government of India is spending 22,724 crores on Health and Family Welfare. Also Government of India is spending 9302 crores for
drinking water supply.



Our Hon'ble Chief Minister of AP has proposed all the villages in the State of Andhra Pradesh should be served by putting Mineral
water plants in each and every village. The budget is approximately 1000 crores.

Coming to my parliamentary constituency, I have started putting up mineral water-plants in all the villages of my constituency using my
M.P. lads and other sources. My estimated budget is about 25 crores to cover all my 1000 villages.

I request the Hon'ble Finance Minister to provide Mineral Water plants in each and every village of entire India.

Hon'ble Finance Minister in his budget speech mentioned bio-diesel from vegetable oils. Now what are vegetable oils? Palm oil,
Coconut oil, Groundnut oil, Cottonseed oil, Castor oil are all vegetable oils. We are importing edible oils such as Palm-oil in large
quantities for human consumption. Now, oils extracted from Jatropa, Pongammia, Caster etc. can be used for manufacturing bio-diesel.
I tell you sir, whole programme of Jatropa, Pongammia etc. is a big failure. People are not enough motivated to grow these plants.

Irequest you to kindly extend the some tax concessions to the above including to bio-petrol (also called ethanol) which is manufacture
from molasses (which is a by-product from sugar factory), Jowar, Bajara, Maize etc.

These measures will enable to grow our farmers the above crops in large quantities without fear of market sliding down.
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*SHRI S. R. JEYADURAI (THOOTHUKKUDI): | thank you for this opportunity to speak on General Budget.
First of all, | thank our leader, Dr. Kalaignar and the people of our Tuticorin Constituency.

Guided by Annai Sonia Gandhi Ji and led by Dr. Manmohan Singh, the UPA Government has an able Finance
Minister, in Shri Pranab Mukherjee. So there is a social-minded financial management. In this, the DMK
Government, in Tamil Nadu, is a model for the Union Government.

Spending on rural infrastructure gets priority. Allocation for National Rural Employment Guarantee Scheme is
raised in a big way to Rs. 39,100 crore. The BPL families will get 25 kg. of rice or wheat at Rs. 3/- per kg.
every month. | request the Government to redefine BPL. All needy people must get real benefit.

A Budget is more than a Revenue and Expenditure Statement. Our commitment to policies and programmes
is seen there. Rs. 3.25 lakh crore has been fixed as farm credit target for this financial year. A Task Force is
to be set up to study the problems faced by the farmers at the hands of money-lenders. This is a common
problem found all over the country. All the farmers must be liberated. Fertiliser subsidies must go to farmers
directly. Our leader Thiru Mu. Ka. Alagiri, Hon. Union Minister of Chemicals and Fertilisers wants to help the
farmers of the country. | welcome this move.

The economic slowdown affects all of us. The poor need the help from the Government. A massive Health
Insurance Scheme for the families of workers in the unorganized sector is being taken up by the Government
of Tamil Nadu. | urge upon the Union Government to follow this model.

Madam, Rs. 50 crore has been allocated to Punjab University in the Union Budget. In Tamil Nadu, Anna
University is opening this year five more Government Engineering Colleges in towns like, Tuticorin. Thanjavur,
Tiruvannamalai. | request the Union Finance Minister to consider, allocating funds for spreading technical
education in educationally backward areas, the places mentioned above.

Rs. 500 crore is allocated, for the welfare, of displaced Tamils in Sri Lanka. We must see that this fund
reaches the needy. Relief material must be sent directly from Tuticorin to Northern and Eastern Provinces of
Sri Lanka. This can be done with the supervision of Sri Lankan agencies.

Tax on gold coins is proposed in this Budget. Marriages are sacred in our country. Gold for Thaali or Mangal
Sutra is also sacred in our tradition. So exemption for buying gold to make 'Thaali' in a traditional manner must
be considered.

| congratulate the Minister for allotting more funds for farm and social sector. But still you have fixed a growth
rate of 9 per cent. | welcome your initiatives and this Budget.
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Madam Speaker, | rise to respond to the observations made by
a very large number of speakers. More than 94 Members have participated in the discussion. In addition to that, 34 Members
have made their observations by submitting written responses, placed on the Table of the House. Such a large humber of
participation is there. Particularly, quite a large number of them are first-timers who made their maiden speeches; their
speeches may be maiden and they may be first-timers, but their observations, comments, criticisms and analysis were mature
and beneficial to me and to all my colleagues. | have no doubt that their presence will enrich this House.

Madam, | always had a complaint and | used to express it more than often that Parliament, particularly this House is not
exercising its own authority to the extent it should.

It is because the entire money and finance related matters starting from sanctioning the expenditure to imposing taxes,
even to authorise the withdrawal of sums from the Consolidated Fund of India are subjected to the approval of the Members of
this House. That is the basic fundamental principle of parliamentary democracy that directly elected representatives of the
people will take part in collecting, disposing of taxes and approving the expenditure proposals of the Government. But the keen
interest which particularly my young colleagues have shown by participating both in the Railway Budget, more than 133
Members participated, and in the General Budget, clearly demonstrates that the Indian Parliament is entering into a new phase
where Members will definitely make very valuable contribution and | congratulate them once again.

When | was going through the observations of the hon. Members - quite a few of the speeches | listened everyday till 8.30 or
9.00 o'clock when the House adjourned, | remained present. | must frankly admit that | have not listened to all the speeches but
most of them | have listened to either sitting in my room or being physically available in this House and in the other House and
| was really impressed. | was impressed because of one current underlying message which came from almost every speech.
If they have criticised, if they have been critical of me, if they have raised objections to some proposals, it is not because they
are unkind. They have become unkind to be kind to me, to be kind to the people of this country because of their eagerness to
extend benefit to all sections of the people, to every segment and this anxiety prompted them to criticise some provisions of the
Budget and perhaps expect beyond what should be expected.

After all, we shall have to keep in mind that the Budget document is neither formulated in isolation nor out of context.
Budget document is formulated in the context of certain very basic documents with which our system is well acquainted, it is in
the context of the Five Year Plan which is being approved by a collective body consisting of the highest representatives of the
people of this country, NDC, consisting of elected Chief Ministers of all the States and the Union Council of Ministers. Budget



is formulated in the context of the prevailing Five Year Plan. Budget cannot be isolated from the prevailing economic situation
domestically and internationally. We may or may not like it but in today's world every economy is inter-dependant. We are
linked globally and the global decisions have its impact, positive or negative, on our system, on our efforts.

Moreover, the performance of the UPA Government in the last five years has also raised the expectations of the people
of every section, organised, unorganised, entrepreneur, young men and women, self-help groups and persons living below
poverty line. When Member after Member raised the demand to extend the job opportunity under National Rural Employment
Guarantee Act (NREGA) beyond 100 days, bring more people, more families under Below Poverty Line, these approaches are
coming from the eagerness of extending help to those who need.

As | mentioned in my Budget Speech, in the medium term we should have some clear objectives and those clear objectives
should be to come back to the path of fiscal discipline as early as possible, in other words, should maintain FRBM. | have also
indicated in the Budget by which time | would like to come back. | have also indicated in details the allocations.

Of course, by this time you must have seen the Budget details of the Plan document where we have indicated
allocations for various flagship projects. But there was one underlying philosophy of resorting to huge borrowings and also to
bursting the ceiling of fiscal deficit and revenue deficit because India requires right now, just at this moment, to come back to
the higher growth path. For that, we require higher investment and investment in the sectors where we can have quick yield.
There are sectors where investment will provide yield but over a longer period of time. There are sectors where we can have
yield in the shortest possible time. Private sectors are shy of this. They do not have the required resources. Therefore,
anybody could have chosen the softer option of rather maintaining the fiscal prudence by not crossing the fiscal deficit limit
prescribed by the FRBM and would have reduced the borrowings. Where would the investable resources come from? For the
teeming millions who are depending on these daily wage earning programmes of NREGA and who are having little bit of
development through rural and urban infrastructure programmes through series of flagship projects, should there be no
enhancement in the outlays of those projects?

Many Members have demanded that allocation is inadequate under the flagship projects. What would happen by merely giving
Rs.100 a day in NREGA? Why can we not expand it more? How to ensure the food security to the teeming millions? For that,
we require resources and if we require resources from where we can have these resources. Somebody described the Budget
proposals as timid. Of course, with these types of phrases | am acquainted with for the last 40 years. The Budget must be
defined. It is a pedestrian Budget, accountant's scrap book, directionless Budget, and timid one. | am acquitted with these
types of phrases. Somebody will give these epithets to the Budget whenever it is presented. That is not. No doubt, | do not
subscribe to that.

But it was not easy for any Finance Minister to take a decision to borrow about Rs. 3,98,000/- crore to meet the developmental
requirements and particularly, substantially in the rural areas. Last but one speaker has spoken that there should be an
Agricultural Budget and commented on my litle more than one page devotion in my Budget speech on agriculture. | will
answer that when | will come to the agriculture sector and what | have done for that. But because of that, in order to meet the
requirements of these sectors, | have to take this risk. But at the same time | do believe that it is not possible to maintain this
level of borrowings unless we have higher growth. Higher growth means higher income. It is no longer a theoretical
proposition. The performance of the UPA Government in the last five years have clearly demonstrated that when we could
reach into the higher growth trajectory of 8.6 per cent average in five years and in the last three years with over 9 per cent
growth, that brought resources, that brought income, that improved the tax GDP ratio from 9.2 plus percentage in 2003-04 to
11.5 percentage of GDP in 2008-09 which helped to take an ambitious plan like providing Rs. 65,000 crore to meet the loan
repayment responsibility of the farmers to relieve more than three crore farmers from the debt burden. That could provide a
substantial step up in NREGA. There is nothing to be pooh-poohed if | have stepped up by 144 per cent, that is from Rs.
16,000 crore to Rs. 39,100 crore under NREGA from BE to BE. It was improved substantially. We have provided further. It is
a deliberate action to give a clear signal that these are the sections who waited too long and we must give justice to them. If
somebody says, "Mr. Minister, it is too inadequate. It has still to be improved." | will lower my head and say, ‘yes, | agree. It
should be improved further.' But it is not wastage. | do not think it is a wastage. It is a social investment. We shall have to make
this social investment.

Madam, Speaker, before | proceed further, because a large number of points have been made and | shall have to respond to
them, | would just like to share that recently some silver lining in the economy is visible. As | mentioned, | have taken a
tremendous risk as Finance Minister, not only me but the entire UPA Government, all my colleagues have taken this
tremendous risk with the hope that there will be a turn around. Silver lining is visible. As | mentioned in my Budget speech,
there are some early indications of recovery in the global economy and Indian economy is also showing signs of picking up
though uncertainties remain on several fronts. Some positive signs in the Indian economy are that the major steel producers
registered a growth of 13 per cent in June, 2009 on a year to year basis. Cement production increased by 13.1 per cent in



the same period sales of automobile including two-wheelers and three-wheelers sectors have registered a growth of 14.3 per
cent in the month of June. This was driven by the demand of the two-wheelers at 17.4 per cent in June itself. This reflects
greater purchasing power of the middle income group, easier availability of credit and affordability. Consumer goods continue
to record a double digit growth at 12.4 per cent both in May and in the month of June.

Mobile phone is no longer a luxury. Even in the remote villages, people are using mobile phones. Mobile phone
connections in May, 2009 increased by 49 per cent and approximately, 12 million mobile phone connections were added
during the month.

| mentioned that these are small beginnings. We are not out of woods. International economic scenario is not going to soon
come out of woods. It will take more time but our strategy of development depends on generating internal demand, injecting
resources in the rural areas and enhancing their purchasing power. To some extent, it is responding, and, like all of you, | too
pray to Lord Indra that let the monsoon be not erratic, let there be good monsoon. | am not yet pessimistic like many people.
Let there be good monsoon, there is still time for a good monsoon and then it would be possible to have higher growth rate.

Madam, as | was following the Budget discussion, almost all issues that were raised highlighted the importance of generating
resources for broadening and deepening our development effort, more specifically for making growth, for which the
architecture was laid out by the present Government in its first term. For instance, there were several references to the
flagship programmes in the UPA including the demand for extending the benefits of NREGA beyond 100 days of assured
employment, to provide social security and primary health facilities to children in the villages, bringing more families under
BPL scheme, to maintain the thrust on agricultural growth at 4 per cent and making farm loans available at 4 per cent interest
rate. More allocations for education, food security, public health services and faster development for quality infrastructure
have been demanded by the hon. Members. The resources for these efforts can come out only from the higher and broad-
based growth which is the focus of the Government, as | had highlighted in my Budget speech.

Given the lax in the economy between specific action and desired outcome, we have to initiate institutional reform measures
during the current year itself with a view to bringing the economy back to the high growth path. But these measures have to be
well thought out for implications in the short term and in the medium term.

Coming to agriculture which is the main stay of our economy, first of all, we have to keep one thing in mind. Last but one
speaker, of course in his over enthusiasm, wanted that there should be a separate Budget for agriculture. Demanding is
nothing wrong. Agriculture is the most important area. Perhaps he wants to underline that message but please remember, for a
very long period of time, there was sluggish growth in agriculture. In the last Government, things have started improving and we
achieved four per cent growth but this year, we could not maintain that. We shall have to maintain this four per cent growth
and it cannot be done merely by the budgetary allocations. Hon. Member is correct. Agriculture is a very widely spread
subject which covers many areas. Therefore, agriculture allocation is not merely for the allocation under the Head of
'‘Agriculture’.

He talked about prices. Two major commodities which our farmers produce are wheat and paddy. Please compare the
step-up which we have given in the Minimum Support Price. It was increased from Rs. 630 per quintal to Rs. 1080 per quintal
in the just five years for wheat.

Please show me any five-year period before that when it was increased so much. It was increased from Rs. 630 to Rs. 1,080.
This much step-up has been given per quintal of wheat procurement price. For paddy, we have increased the procurement
price by Rs. 300. It will be increased further as and when the situation demands. But please remember that it is not a
budgetary exercise. This exercise is being done by the appropriate authority in consultation with the Expert Groups.

What does a farmer require? He requires support price, appropriate price and reasonable price; he requires good quality
seeds; he requires water for irrigation; he requires quality credit at affordable prices; he requires fertilizer. Of course, he
requires pesticides, equipment, power, etc. These are his requirements.

If you talk of agricultural investment, you will have to take into account the related investments in these areas also. Take the
case of credit. What was the level of agricultural credit before we came to power? It was Rs. 85,000 crore. The former
Finance Minister, Shri P. Chidambaram, who is good at figures will correct me if | am wrong. In five years we have stepped it
up to Rs. 2,87,000 crore. This year | have fixed a target of Rs. 3,25,000 crore. | am pretty sure that we can achieve it. Every
year we have surpassed the target. These are not empty words. These are the substantial advantages and benefits that we
want to provide to our farmers and to our farming community.

Now, take the case of short-term crop loan. Up to Rs. 3,00,000 have been given per farmer at a concessional rate of seven
per cent. The farmers are using it. It was a demand from the farming community. Perhaps, the hon. Member did not notice



that Finance Ministers hold pre-Budget consultation with important stakeholders. It was done not only by me but also by my
predecessors. Out of the four important stake-holders, one important stake-holder is the farming sector, with industry,
economists and labours being the other three major stake-holders. No Finance Minister can afford to ignore these four big
stake-holders in the pre-Budget consultation. Therefore, it is not correct to say that there is nobody to talk on their behalf. All
of you are here to speak on behalf of farmers. All of us represent the farming community because in one way or the other we
are associated with it.

| have also provided incentive for farmers who have paid their dues. We have a debt waiver scheme for those farmers who
have become defaulters. But those who have paid their dues, should also have some incentive. So, in order to give them
incentive, | have suggested that in this sector one per cent less interest will be charged. It is a good thing and, | think, hon.
Members should appreciate it. Most of them have appreciated it.

The question is we have to see our capacity. | have a piece of cloth and | want a dress. The size of the cloth will determine the
size of my dress. If | could take care of the debt waiver of every farmer all over India, | would have been the happiest person.

But in the name of everybody, if | do not do even the barest minimum to the most needed sections, | think | will not be
discharging my responsibilities. Therefore, where it is possible, where the problem has come, it is nothing to do with the
elections and it is nothing to do with the politics. The fact of the matter is that a large number of suicide cases have taken
place there substantially because of waiver, and if in certain regions, certain problems arise, surely the Finance Minister of
the country can take care of that problem. Therefore, | have extended the benefit to those for whom the one-time settlement

was to be done by paying 75 per cent. Debt limit was till 30t June, 2009, | have extended it up to 315t December, 2009.

Now, | come to other fiscal concessions which we have given. Cold storage chain and warehousing are essentially for the
benefit of the farmers because we have to, some time, keep our procured grains under the sky in open situation.

Some hon. Members have expressed their doubt about the inadequacy of the financial provision for the agriculture sector and
farmers in the Budget for 2009-10. It was mentioned by the hon. Member that only one per cent of the total expenditure of Rs.
10,20,838 crore has been earmarked for agriculture sector. If we go into the details of the various expenditure provisions, it is
not one per cent; it is one-fourth of the total expenditure. It is 24 per cent of these measures which | have indicated to, all of
which are related to agriculture. Therefore, the 24 per cent of the total expenditure, after excluding interest payments, defence
expenditure and salary and pension-related expenditure, is directly or indirectly going to the agriculture sector.

Sir, | am grateful to Dr. Murli Manohar Joshi, who initiated the discussion, and | must say that he initiated the discussion with a
constructive approach and he maintained it throughout his one-hour long speech. | deeply appreciate that and | also
appreciate that he pointed out that he will extend the cooperation; and his Party will extend the cooperation. | want that
cooperation. Of course, he gave a rider and there is nothing wrong in it, provided we can reach the target. That means he
agrees with the targets and he agrees with the objective. We want to reach the target and we want to reach the objective. It
can be achieved in a parliamentary democracy with the cooperation of all sections of the House. Therefore, when | rise to
speak and to respond to my colleagues, who are sitting on this side or on that side, it is with this spirit that we will have to
reach this target. This is not the target of the Government, it is the target of the nation. It is the target of the country and we
shall have to make effort collectively to reach that target. With that spirit, | appreciate the observations of Dr. Murli Manohar
Joshi.

Madam, another important area in which | have emphasised in my Budget proposal is the infrastructure. Without
infrastructural development, fiscal and social, it would be extremely difficult to achieve a higher growth. | had to provide fiscal
incentives. The figure is known to the hon. Members. Before | assumed the Ministry of Finance, Shri Chidambaram and the
hon. Prime Minister, Dr. Manmohan Singh, announced two fiscal stimulus in the month of December and in the month of
January.

The third fiscal stimulus | provided in my Interim Budget Proposals. There is another fiscal proposal, fiscal stimulus
proposal, the fourth stimulus package you can call even, in my current Budget Proposals. If you aggregate it, it would be more
than rupees two lakh crores.

Somebody suggested and reminded me the advices of Kautilya - as | quoted Kaultilya - that the ruler should anticipate the
impending disaster. Yes, we anticipated it. We anticipated it in the months of August-September. We anticipated it in the
months of December and January. We took steps in the months of December and January before the financial year came to
an end. As | mentioned a little earlier, our anticipation and taking the corrective steps have got reflected in two major areas.
There has been no further sliding down of our GDP growth. We have been able to keep it at 6.7 per cent. The small signs of
improvement which | have indicated a little earlier, if it takes its logical course and gathers momentum in the coming months,



perhaps | will be in a better position to give you a brighter picture before the presentation of the next Budget.

For the rural areas, the rural infrastructure, rural and urban infrastructure taken together, if you make a comparison between
BE to BE, you will find that it is almost doubled — nearly 98 per cent growth — from Rs.62,647 crore to Rs. 1,24,038 crore. Of
course, much more is to be done. | admit that every allocation is inadequate to the requirement. But whatever we have been
able to do, please do not pooh-pooh it, minimise it. In the given situation, we have tried to do it to the maximum.

To women-centric programmes, | have increased the allocation from Rs.27,662 crore in the Budget Estimate of 2008-09 to
Rs.56,858 crore in the Budget Estimate of 2009-10 — almost 106 per cent step up. Similarly, | mentioned in my main Budget
Speech the enhancement in relation to minorities and their related activity. As | mentioned, Madam Speaker, | have stretched
my neck, our neck to the considerable extent by leaving a huge fiscal deficit. | do not minimise it. But, at the same time, | have
indicated — and | have given the date — that yes, this year, my fiscal deficit is 6.8 per cent but the next year, | will try to come
back to 5.5 per cent. In 2011-12, | shall try to come back to 4 per cent. Somebody was making a comparison of the earlier
years saying: "It has taken so many years to come back to this level and how could you expect that in one year or in two
years you will be able to come back?" | assume that the extraordinary abnormal situation which is prevailing right now, it is not
very frequent. Experts tell that after the 1930 depression, this is the second worst financial crisis in 2008-09. If this crisis is
repeated, naturally, everything will go out of hand but it is not. It does not have to do like that.

Therefore, | am expecting that the normal situation will prevail. Keeping that in view | have indicated this.

In respect of the Macro Economic Policy, it is essential that we come back to the path of fiscal prudence without
compromising our growth momentum as soon as the current economic circumstances permit us to do so. We cannot lose
sight of the fact that much of our recent success in raising our growth trajectory has come about due to the adherence to the
FRBM targets both at the Central and State levels. Fiscal prudence is critical for maintaining a stable balance of payments,
moderate interest rates and steady flow of external capital for corporate investment.

As | have indicated in the Medium Term Fiscal Policy Statement required under the FRBM Act and placed as a part of the
budgetary documents, the fiscal deficit is expected to come down from 6.8 per cent of GDP in 2009-10 BE to 5.5 per cent in
2010-11 and further to 4 per cent in 2011-12. Correspondingly, the revenue deficit is expected to decline from 4.8 per cent of
GDP in 2009-10 to 1.5 per cent in 2011-12. There are a number of factors which can help us and, perhaps, they will help us
to make it possible. This time we have to pay the arrears and salary bill of the Sixth Pay Commission. Next year there will be
no such responsibility in 2010-11.

The increase in the Plan spending as a part of the implementation of the fiscal stimulus has been in the nature of the front

loading of the Plan expenditure approved for the 11t Five Year Plan. With some effort, we should be able to align it with our
future requirements. You have noticed the figures. The total Plan outlay for the year 2008-09 was Rs. 2,43,000 crore which is
an increase of Rs. 82,000 crore, almost a 33 per cent step up of the Plan outlay in one year. Due to the extraordinary
situation we had to do it. Otherwise, it would have been the normal growth which we expected to have.

Much of the decline in business and corporate tax collection is cyclical and will tend to be reversed with the growth expected to
pick up from the second half of the current year and lastly, the introduction of the GST in 2010-11 is expected to bring a
sustained rise in the tax revenue and here comes the cooperation of all sides belonging to this House because all the major
parties are running some States. There is an Empowered Group of State Finance Ministers which is working in close
cooperation with the Central Government. | am in touch with them. But if every section of the House cooperates, it would be

possible for us to introduce the GST from the 1St April of 2010 and it will help us substantially.

Madam Speaker, on another aspect hon. Members have expressed their apprehension and, perhaps, rightly so that if the
Government has such a heawy borrowing, then in the market, private sector will be elbowed out, they will not have the
resources to make fresh investments and the Government will take over the entire marketable resources. | do not think so. How
can we have it? | assured that it would be possible for the Government and the Reserve Bank of India working in tandem to
ensure that the Government's requirement and private sector's requirements are met from the market without crowding out the
other. How is it possible?

Let me explain it in a couple of sentences. Serious concerns have been voiced on the implication of the Government's
borrowing programme, undermining the cost and availability of the funds for the recovery in growth of private investment. The
net market borrowing requirement for 2009-10 through the Government of India dated securities works out to Rs.3,97,957
crore. The actual net borrowing through the Government securities in 2008-09 was Rs.2,21,472 crore. Notwithstanding, the
increased borrowing in the current year, the cost of borrowing has been significantly lower so far.

During the first-half of 2009-10, the Government market borrowina proaramme of Rs.2,41,000 crore of dated securities is beina



supported by RBI through its open market operations. It has to be understood that open market operations of RBI should not be
confused with the monetisation of the Government borrowings and that the Government has no intention of monetising its debt. This
point is to be understood very clearly and | take this opportunity to assure this House and through this House to the market and to the
larger community.

Madam Speaker, one of the reasons why the Sensex fall was given by experts that perhaps there were expectations that
Finance Minister while reading out his plan allocation or taxation proposals would also give a list of the public sector companies
from where the disinvestment would take place and how much disinvestment would take place. Unfortunately, it did not happen.
Therefore, there was — | would not use the word frustration — some sort of disappointment because this did not materialise and
it has some adverse impact.

After | presented the Budget on gt July 2009, a number of news items have appeared in the media commenting on my so-
called silence on disinvestment in Central public sector undertakings. | would like to mention that the President's Address,
which is a Government document and every word of it is vetted by the Cabinet, addressed to the Joint Session of both the

Houses of Parliament on 4" June 2009, had clearly spelt out the policy of the Government on disinvestment, that is,
Government would develop people ownership of public undertakings while ensuring that Government equity does not fall below
51 per cent and the Government retain the management control of the company. | reiterated this in my Budget Speech. It is
our intention to enable the PSUs to benefit from the tachno-managerial efficiency and become more competitive in the market.

My Ministry has initiated discussions with other Ministries and Departments for identifying the public sector undertakings
where a portion of the Government shareholding can be shown and for issue of fresh equity by the public sector undertakings
to meet their fund requirements. The details are being worked out and would be announced in due course. These
requirements are for modernisation, for technological upgradation, for expansion of equity.

Now, | would like to make one general comment on the financial sector. We all know that global financial crisis did not affect
Indian banks or financial market directly, but it did expose a number of weaknesses in our financial system. The events over
the last two years and the outflows and inflows of the FIl equity more recently has brought home with renewed force the volatile
nature of certain private capital flows. Though such flows provide critical risk capital with long-term benefits to the economy,
the volatile nature of these flows has a negative impact on investment decision.

We have to create the necessary policy environment that helps in addressing such concerns. There are other issues in
financial sector such as those related to the development of long-term debt markets and deepening of corporate debt markets
for improving resource flows to infrastructure investments, improving future markets for better price discovery and regulation,
and overcoming institutional hurdles to better intermediation. This will have to be addressed in order to make this sector more
competitive with an efficient regulatory and oversight system which is responsive to the needs of the high growth.

On investment environment, the reforms of the 1990s liberalised investments across sectors and created a competitive
environment in which Indian entrepreneurship could flourish. The fruits of these reforms emerged gradually in the form of
rising output and employment and a significantly higher growth from 2003-04 onwards. There is sometimes a perception
among the financial and other investors that in the recent past the Government has been slow on policy reforms. | intend to
look into all the issues, legislative or otherwise, necessary to carry forward the reforms to their logical conclusion.

Madam Speaker, | have taken a little longer time than | intended to have. But | would like to conclude my observations by
saying that | have tried to focus in my Budget proposals veering round aam aadmi. We are equally aware of the fact that the
wealth has to be created so that each and every section of the society gets benefit from that. | have faith in the determination
of the people of the country. The resilience of the Indian economy has proved wrong the Cassandras of doom earlier. | am
confident that it will do so once again.

Let me go back to 27 years ago when | had the privilege of presenting the Budget in the Government of Shrimati Indira
Gandhi. It was because of extreme balance of payments crisis, we had to enter into extended funding facilities with
International Monetary Fund. When | presented the first Budget in 1982, even somebody went to the extent that the Budget
had been drafted by the IMF Secretariat. More than a dozen people told that no country of the world had come out of IMF
building unhurt, that | will come out of the IMF building on a stretcher. In 1984, when | declared that India will not draw the last
instalment of the extended funding facilities amounting to 1.2 billion SDRs, | humbly told this House, which is the master of me
and the entire Executive, that | have come out of the IMF building with my head high on my shoulder.

| will conclude by quoting one observation of Sonia ji when she said, and | quote:

"Let us surprise Professor Amartya Sen by giving up our favourite trait of being 'unendingly argumentative' and



for a change let us be 'effectively collaborative

I will conclude by saying, let us end being unendingly argumentative; let us be collaborative and we can face all the challenges
which this country will face in the coming days.

Thank you, Madam Speaker, for giving me this opportunity.

16.00 hrs.

MADAM SPEAKER: | shall now put the Demands for Excess Grants (General) for 2006-2007 to the vote of the House.

The question is:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order Paper be
granted to the President of India, out of the Consolidated Fund of India, to make good the excess on the

respective grants during the year ended on the 315t day of March, 2007, in respect of the heads of Demands
entered in the second column thereof against Demand Nos. 16 and 22."

The motion was adopted.



	Through the effective implementation of these programmes, all sections of our people will get to experience the fruits of development. The emphasis is on bridging the rich-poor and the urban-rural gap to which the UPA government is committed. Our focus is on expanding our infrastructural base, providing quality health care and education, address the shortfall in the energy sector and on taking the right initiatives for the empowerment of the weaker sections, the minorities, the unorganized sector and everyone who needs the helping hand of the government today.

